
List of cases where e-Payment of Court fees was made during the month of  April-2024.

Court District Court Room Case Type Case Number Advocate

1 Central Recovery 09-04-2024 9810668042 22.03.2024

Recovery 19-04-2024 9810496660 09.04.2024

Recovery 20-04-2024 9717468652 16.04.2024

Recovery 24-04-2024 8076012179 30.09.2022

Recovery 30-04-2024 9810019614 29.04.2024

2 Central 306 CS (COMM) 413/2024 01-04-2024 9953394364 27-03-2024

306 CS (COMM) 425/2024 03-04-2024 9654636083 20-01-2024

306 CS (COMM) 437/2024 05-04-2024 9811161525 05-03-2024

306 CS (COMM) 466/2024 16-04-2024 7290911000 30-03-2024

306 CS (COMM) 455/2024 12-04-2024 9810134864 08-04-2024

306 CS (COMM) 465/2024 16-04-2024 9650508945 13-03-2024

306 CS (COMM) 485/2024 22-04-2024 9811161525 21.04,.2024

306 CS (COMM) 510/2021 25-04-2024 40199204 09.04.2024

306 CS (COMM) 513/2024 25-04-2024 9811210664 11.01.2024

No.
Date of 
Registration

Petitioner 
Name VS 
Respondent 
Name

Advocate 
Mobile 
Number

Advocate 
email ID

Date of e-
Payment of 
Court Fees

SH. SANJEEV KUMAR 
AGGARWAL, DISTRICT 
JUDGE (COMMERCIAL 
COURT)-01

301, Extension 
Block, Tis 
Hazari Courts, 
Delhi

CS COMM-
448/2024

M/s Star 
EducationalBo
oks Distributor 
PvtLtdVsVinay 
Khanna

YOGENDER 
GAUTAM

yogendragauta
mlegal@gmail.c
om

301, Extension 
Block, Tis 
Hazari Courts, 
Delhi

CS COMM-
477/2024

ACHLA 
SABHARWAL
VsBPL MEDIA 
LIMITED

ANSHUJDH
INGRA

adlawoffices@g
mail.com| 
office@adlo.in 

301, Extension 
Block, Tis 
Hazari Courts, 
Delhi

CS COMM-
484/2024

M/S. RKG 
POLYMERSVs
M/s J RAMAN 
AND CO.

Kunal 
Madan

kunalmadan@k
malawoffice.co
m

301, Extension 
Block, Tis 
Hazari Courts, 
Delhi

CS COMM-
506/2024

MS POTHOS 
SOLUTIONS  
Vs M/S. B L 
AGRO OILS 
LTD

RISHIKESH 
KUMAR

GUPTAAMAN5
0777@GMAIL.
COM

301, Extension 
Block, Tis 
Hazari Courts, 
Delhi

CS COMM-
527/2024

STATE BANK 
OF INDIA Vs 
MS 
CHAUHAN 
TYRES.

ASHOKKU
MARBAHL

Bahl.associates1
995@gmail.co
m

SH. RAJESH KUMAR 
GOEL, DISTRICT JUDGE 
(COMMERCIAL COURT)-
02

Hamdard 
National 
Foundation 
India
Vs Unison 
Hamdard 
Foundation

SHIVENDR
A 
PRATAP 
SINGH

shivendra@the
acmeco.com

Bhopinder 
Singh Vs Tips 
Enterprises

KAJAL 
BHATIA

legalalsdelhi@g
mail.com

UMESH JAIN 
Vs 
MUNICIPAL 
CORPORATIO
N OF DELHI 
elhi

satyendra 
kumar singh

sksinghl16@gm
ail.com 

M/S MARICA 
AGRONOMIC
S PVT LTD
Vs ZEST 
FRUITS PVT 
LTD

Manish 
Khurana

office@klytosle
gal.com

SUNIL 
KUMAR Vs 
M/S RUDRAM 
CHAINS

Sameer 
Dewan

sameerdewan12
3@rediffmail.co
m

JITENDRA 
PANJWANI 
TRADING As 
M/s 
NEWTONE 
FOOD 
PRODUCTSs 
Vs LAKHAN 
LAL
MOTWANI 
Prop Of M/s 
ALISH FOODS

Kapil Yadav advdk.yadav79
@gmail.com

RAKESH Vs 
MUNICIPAL 
CORPORATIO
N 
OF DELHI

satyendra 
kumar singh

sksinghl16@gm
ail.com 

ACHLA 
SABHARWAL 
VS PITAARA 
TALKIES
PVT LTD

ANSHUJ 
DHINGRA

adlawoffices@g
mail.com| 
office@adlo.in

SIR GANGA 
RAM 
HOSPITAL VS 
ARUN 
KUMAR JAIN

SUBHASH 
KUMAR

advocatekumar
1@gmail.com
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2 Central

306 CS (COMM) 520/2024 27-04-2024 999955198 26.04.2024

3 Central 06.04.24 9873938816 12.12.2023

09.04.24 MANISH 7503743337 10.04.2023

12.04.24 9250277616 08.04.2024

16.04.2024 R.N. VATS 9811377679 27.03.2024

CS COMM 479/24 16.04.24 D.R. JAIN 9871059347 15.04.24

CS COMM 433/24 05.04.24 9599501188

CS COMM 434/24 05.04.24 9599501188

4 Central 304 RECOVERY 01.04.2024 9818365119 NA 26.03.2024

304 RECOVERY 08.04.2024 9968113433 02.04.2024

304 RECOVERY 08.04.2024 9911949681 NA 03.04.2024

304 RECOVERY 15.04.2024 9873910829    27.03.2024

304 RECOVERY 18.04.2024 9718800440 NA    27.03.2024

304 RECOVERY 23.04.2024 9811161525 18.04.2024

304 RECOVERY 26.04.2024 9871441764 22.04.2024

YASH 
MATLANI VS 
RAHUL 
BHATIA

ABHINAV 
BHATIA

abhinav@aban
dassociates.in

SH. ILLA RAWAT, 
DISTRICT JUDGE, 
(COMMERCIAL COURT)-
03, TIS HAZARI COURT, 
DELHI

303, Extension 
Block, Tis 
Hazari Courts, 
Delhi

Suit for 
Recovery

CS COMM 
440/2024

RAMESH 
BRIJLAL V/S 
JOGINDER 
KR BINDAL

PAWAN KR 
MITTAL

MITTALPK08
@GMAIL.COM

303, Extension 
Block, Tis 
Hazari Courts, 
Delhi

Suit for 
Recovery

CS COMM-
449/2024

VIKASH JAIN 
V/S SHARN 
ELECMACH 
PVT LTD

MANISH99900
55@REDIFFM
AIL.COM

303, Extension 
Block, Tis 
Hazari Courts, 
Delhi

Suit for 
Recovery

CS COMM-
454/2024

M/S 
SAMUNDER 
SAREE 
CENTRE V/S 
M/S PUJA 
TEXTILES

SANTOSH 
KR JHA

SKJHAASSOCI
ATES@GMAIL.
COM

303, Extension 
Block, Tis 
Hazari Courts, 
Delhi

Suit for 
Recovery

CS COMM-
467/2024

VASTRAM 
INDIA PVT 
LTD V/S M/S 
A ACTIVE 
ENTERPRISE
S

ADVOCATEWI
DU@GMAIL.C
OM

303, Extension 
Block, Tis 
Hazari Courts, 
Delhi

Suit for 
Recovery

PRACHI 
INDIA PVT 
LTD V/S 
MOTHER 
MERRY 
PUBLIC 
SCHOOL

DJAIN5857@G
MAIL.COM

303, Extension 
Block, Tis 
Hazari Courts, 
Delhi

Suit for 
Recovery

LANDING 
PAISA V/S 
SHUBHAM 
VIJAY THOTE

AMAREND
RA KR 
DUBEY

outsmartadvoca
te@gamil. com

hard copy not 
filed

303, Extension 
Block, Tis 
Hazari Courts, 
Delhi

Suit for 
Recovery

LANDING 
PAISA V/S 
SANKET  
SADANAND 
GHULE

AMAREND
RA KR 
DUBEY

outsmartadvoca
te@gamil. com

hard copy not 
filed

MS ANIL KUMAR 
SISODIA, DISTRICT 
JUDGE, COMMERCIAL  
COURT-04

CS(COMM)414/202
4

SBI VS. SEPOY 
RIKHUM 
YIMCHUNGE
R

VARUN 
CHANDLOC
K

CS 
(COMM)442/2024

MANI RAM 
AND SONS VS. 
SK LAMI 
TUBES

HRITHIK 
MANCHAN
DA

HRITHIK.MAN
CHANDA31@G
MAIL.COM

CS 
(COMM)443/2024

AMEET 
SINGH 
LONGANI VS. 
SATPAL 
BHASIN

NEERAJ 
SHARMA

CS(COMM)462/202
4

M/S UTSAV 
VS. SHRI JAY 
JAISWAL

SANGEETA 
CHOPRA

ADVSANGEET
ACHOPRA@G
MAIL.COM

CS(COMM)469/202
4

G D 
ENTERPRISE
S VS. SHIVA 
WADHERA

MANISH 
MIGLANI

CS 
(COMM)498/2024

ANIL KUMAR 
VS. MCD AND 
ANR

SATYENDE
R KR 
SINGH

SKSINGH16@
GMAIL.COM

CS 
(COMM)514/2024

MATHRA 
DASS AHUJA 
AND SONS VS. 
DTTDC

AK 
TRIVEDI

AKTRIVEDILA
WOFFICES@G
MAIL.COM
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4 Central

304 RECOVERY 26.04.2024 SK BANSAL 9650682928 28.03.2024

304 RECOVERY 27.04.2024 9811377679 27.03.2024

304 RECOVERY 29.04.2024 7503444555 14.04.2024

304 RECOVERY 29.04.2024 9999650755 04.04.2024

304 RECOVERY 30.04.2024 9999424323 30.04.2024

5 Central NIL

6 Central 410 CS (COMM) 416/2024 02-04-2024 9811161525 05-03-2024

410 CS (COMM) 422/2024 03-04-2024 9811236411 02-04-2024

410 CS (COMM) 441/2024 08-04-2024 9810006579 26-02-2024

410 CS (COMM) 463/2024 15-04-2024 7011312145 09-04-2024

410 CS (COMM) 499/2024 23-04-2024 9811161525 18-04-2024

410 CS (COMM) 509/2024 25-04-2024 9990670215 ----- 16-04-2024

410 CS (COMM) 431/2024 05-04-2024 9718844007 21-02-2024

410 CS (COMM) 493/2024 22-04-2024 9718209970 19-04-2024

410 CS (COMM) 494/2024 22-04-2024 9718209970 19-04-2024

MS ANIL KUMAR 
SISODIA, DISTRICT 
JUDGE, COMMERCIAL  
COURT-04

CS(COMM)515/202
4

BULGARI SPA 
VS. ASHOK 
KUMAR

UNITEDMARK
@UNITEDAND
UNITED.COM

CS(COMM)519/202
4

NKR 
TEXTILES VS. 
SHARMA 
ENTERPRISE
S

VIKRANT 
JAIN

ADVOCATEWI
DU@GMAIL.C
OM

CS (COMM)-
522/2024

STATE BANK 
OF INDIA VS. 
VIKAS 
MAHESHWAR
I

SH. KUNAL 
MALIK

advkunalmalik
@gmail.com

CS (COMM)-
523/2024

M/S SHREE 
SHYAM 
TRAILOR 
TRANSPORT 
VS.SHAPOOR
JI PALLONJI 
AND 
COMPANY 
PVT PVT.

SH. NITIN 
JAIN

najandcompany
@gmail.com

CS 
(COMM)526/2024

BHARAT 
GUPTA VS. 
ASHOKA 
TESSILES

AKASH 
NAVAL

CONNECT@N
AVALANDASS
OCIATES.COM

SH. UMED SINGH 
GREWAL DISTRICT 
JUDGE (COMMERCIAL 
COURT)-05

MS. BARKHA GUPTA, 
DISTRICT JUDGE, 
(COMMERCIAL COURT) 

ASHOK 
KUMAR VS. 
MANOJ 
KUMAR

SH. 
SATYENDR
A KUMAR 
SINGH

sksingh116@gm
ail.com

CENTRAL 
BANK OF 
INDIA VS. 
M/S. AAA INC. 
& ANR.

SH. S.A. 
KHAN

khanshadabadv
ocate@gmail.co
m

M/S. VIRAJ 
ENTERPRISE
S VS. PNB

SH. K.K. 
AGGARWA
L

kkagarwal5679
@gmail.com

DHARMEN M. 
SHAH  VS. 
KRF LTD.

SH. 
RANJAN 
DOSHI

ranjan.doshi@g
mail.com

ANIL KUMAR 
VS. MCD & 
ANR.

SH. 
SATENDER 
KUMAR 
SINGH

sksingh116@gm
ail.com

MOHD. 
TARIQ VS. 
MOHD. 
FURQUAN

SH. RISHI 
KUMAR

M/S. R.S. 
TRADERS VS. 
RAJAN 
ARORA

SH. ANMOL 
KAPUR

ashishkapur07
@gmail.com

LEVI 
STRAUSS & 
CO. VS. 
ASHOK 
KUMAR

SH. 
PRAMOD 
KUMAR 
SINGH

aastha@thelegi
st.com

LEVI 
STRAUSS & 
CO. VS. 
ASHOK 
KUMAR

SH. 
PRAMOD 
KUMAR 
SINGH

aastha@thelegi
st.com
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7 Central CIVIL SUIT 03.04.2024 9811161525 13.03.2024

CIVIL SUIT 03.04.2024 9811452022 NA

CIVIL SUIT 09.04.2024 9811452022 NA

CIVIL SUIT 12.04.2024 9873347330 NA

CIVIL SUIT 12.04.2024 9873347330 NA

CIVIL SUIT 20.04.2024 9810040036 NA 12.04.2024

CIVIL SUIT 22.04.2024 9971170800 NA

CIVIL SUIT 22.04.2024 9811452022 NA

CIVIL SUIT 22.04.2024 9811452022 NA

CIVIL SUIT 23.04.2024 9811161525 18.04.2024

CIVIL SUIT 23.04.2024 9811161525 18.04.2024

CIVIL SUIT 23.04.2024 9811161525 22.03.2024

CIVIL SUIT 24.04.2024 9811252038 NA

CIVIL SUIT 26.04.2024 9811534488 NA 16.01.2024

CIVIL SUIT 26.04.2024 9871441764 22.04.2024

SH. MUKESH KUMAR 
GUPTA, DISTRICT JUDGE, 
COMMERCIAL COURT-07

COURT ROOM 
302

CS(COMM) 
421/2024

SHIV 
SHANKAR 
GUPTA VS 
MCD

SATENDRA 
KUMAR 
SINGH

sksingh116@gm
ail.com

COURT ROOM 
302

OMP(I) COMM 
282/2024

TATA 
CAPITAL LTD. 
VS 
HIMANSHU 
SINGH

ANISH 
BHOLA

Anish_bhola17
@yahoo.com

COURT ROOM 
302

OMP(I) COMM 
299/2024

DCB BANK 
LTD. VS 
MOHD. 
AHAMAD 
KHAN

ANISH 
BHOLA

Anish_bhola17
@yahoo.com

COURT ROOM 
302

OMP(I) COMM) 
311/2024

TATA 
MOTORS 
FINANCE 
LTD. VS JSR 
ROADLINES

MAYANK 
MAHAJAN

mayank_mahaj
an05@yahoo.co
m

COURT ROOM 
302

OMP(I) COMM) 
312/2024

TATA 
MOTORS 
FINANCE 
LTD. VS JSR 
ROADLINES

MAYANK 
MAHAJAN

mayank_mahaj
an05@yahoo.co
m

COURT ROOM 
302

CS(COMM) 
481/2024

M/S NSK 
BEARING 
INDIA PVT. 
LTD. VS M/S 
PLAZA 
BEARING 
COMPANY 

ATUL 
KUMAR 
JAIN

COURT ROOM 
302

OMP(COMM) 
29/2024

SUNIL VS 
SHRIRAM 
TRANSPORT 
FINACE CO. 
LTD.

LAVIKA 
GUPTA

lavikagupta200
9@gmail.com

COURT ROOM 
302

OMP(I) COMM) 
339/2024

DCB BANK 
LTD. VS 
VIJAY 
PRATAP 
SINGH

ANISH 
BHOLA

Anish_bhola17
@yahoo.com

COURT ROOM 
302

OMP(I) COMM) 
341/2024

DCB BANK 
LTD. VS 
VAISHNAVI 
CONSTRUCTI
ON

ANISH 
BHOLA

Anish_bhola17
@yahoo.com

COURT ROOM 
302

CS(COMM) 
495/2024

REKHA DEVI 
VS MCD

SATENDRA 
KUMAR 
SINGH

sksingh116@gm
ail.com

COURT ROOM 
302

CS(COMM) 
496/2024

SURENDER 
KUMAR 
VERMA VS 
MCD

SATENDRA 
KUMAR 
SINGH

sksingh116@gm
ail.com

COURT ROOM 
302

CS(COMM) 
497/2024

RAKESH 
KUMAR GOEL 
VS MCD

SATENDRA 
KUMAR 
SINGH

sksingh116@gm
ail.com

COURT ROOM 
302

OMP(I)COMM 
350/2024

M/S CLIX 
CAPITAL 
SERVICE PVT. 
LTD. VS 
ANURUDH 
RICHHARIYA

RAVI 
SHANKAR 
GARG

advocatersgarg
@gmail.com

COURT ROOM 
302

CS(COMM) 
518/2024

M/S BLUE 
DIAMOND VS 
M/S MANI 
GIFTS

DHARMEN
DER AZAD

COURT ROOM 
302

CS(COMM) 
517/2024

M/S MATHRA 
DASS AHUJA 
& SONS VS 
DELHI 
TOURISM 
AND 
TRANSPORT 
DEV. CORP.

A.K. 
TRIVEDI

aktrivedilawoffi
ces@gmail.com
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7 Central

CIVIL SUIT 29.04.2024 9818416099 NA 19.12.2023

CIVIL SUIT 29.04.2024 9873347330 NA

8 Central NIL

9 Central CS (COMM.) 02-04-2024 01-04-2024

03-04-2024 9811452022 02-04-2024

CS (COMM.) 04-04-2024 9896932838 03-04-2024

CS (COMM.) 09-04-2024 9971547353 08-04-2024

CS (COMM.) 12-04-2024 9810061558 08-04-2024

15-04-2024 9873347330 12-04-2024

15-04-2024 9810493325 12-04-2024

16-04-2024 9971446999 15-04-2024

CS (COMM.) 18-04-2024 9958492083 16-04-2024

19-04-2024 9811452022 18-04-2024

20-04-2024 9958986363 19-04-2024

SH. MUKESH KUMAR 
GUPTA, DISTRICT JUDGE, 
COMMERCIAL COURT-07

COURT ROOM 
302

CS(COMM) 
525/2024

M/S 
DIGILOGIC 
VS 
DISTRIBUTIO
N SERVICE 
PVT, LTD. VS 
M/S 
AGGARWAL 
TELECOM

MOHD. 
SULAIMAN 
KHAN

COURT ROOM 
302

OMP(I)COMM398/
2024

IDFC FIRST 
BANK LTD. VS 
AMANDEEP 
SINGH

MAYANK 
MAHAJAN

mayank_mahaj
an05@yahoo.co
m

SH. AMIT KUMAR, 
DISTRICT JUDGE, 
COMMERCIAL COURT-08

SH. DEEPAK GARG, 
DISTRICT JUDGE, 
COMMERCIAL COURT-09

CS 
(COMM)/418/2024

Punjab 
National Bank 
Vs Anamika 
Bharti

Sanjay 
Kumar(P),

9871980045, 
9711133597

SANJAYK1908@GMAIL.COM

OMP (I) 
(COMM)

OMP (I) 
(COMM)/285/2024

Hdfc Bank Ltd 
Vs Preeti Datta

ANISH 
BHOLA(P),

Anish_bhola17@yahoo.com

CS 
(COMM)/428/2024

State Bank Of 
India Vs Shree 
Krishna 
Fashion

Suchita 
Dixit(P),

agnihotrisuchita@gmail.com

CS 
(COMM)/447/2024

Insignia 
Lifestyle 
Spaces Pvt Ltd 
Vs Nikon 
Finlease Pvt 
Ltd

Niyati 
Patwardhan
(P),

CHAMBERASHIMSHRIDHAR@GMAIL
.COM

CS 
(COMM)/457/2024

Shri Rajesh 
Tripathi Vs Ms 
Jct Limited

Suresh 
Chand 
Singhal(P),

scsinghal@rediffmail.com

OMP (I) 
(COMM)

OMP (I) 
(COMM)/306/2024

Tata Motors 
Finance Ltd Vs 
Jsr Roadlines 
0719

MAYANK 
MAHAJAN(
P),

mayank_mahajan05@yahoo.com

EXECTION 
(COMM.)

Execution 
(Comm)/143/2024

M/s Orient 
Links Pvt Ltd 
Vs Sh Pradeep 
Gupta Prop Of 
M/s Renu 
Enterprises

mahesh 
sharma(P),

ADVMCSHARMA2010@GMAIL.COM

EXECTION 
(COMM.)

Execution 
(Comm)/149/2024

Anil Kumar 
Bansal 
Ftoprietor Of 
Ms Mayank 
Enterprises Vs 
Ms Bharadwaj 
Construction 
Through Its 
Partners

dheeraj 
jagwani(P),

dheeraj.jagwani@gmail.com

CS 
(COMM)/470/2024

Bank Of 
Baroda Vs Shiv 
Enterprises

Prateek 
Aggarwal(P)
,

advprateekagg@gmail.com

OMP (I) 
(COMM)

OMP (I) 
(COMM)/327/2024

Dcb Bank Ltd 
Vs Mahendra 
Kumar Lohia

ANISH 
BHOLA(P),

anish_bhola17@yahoo.com

EXECTION 
(COMM.)

Execution 
(Comm)/159/2024

Punjab 
National Bank 
Vs Deepika 
Tripathi

NITIN 
GARG(P),

info@knowlex.in

mailto:SANJAYK1908@GMAIL.COM
mailto:Anish_bhola17@yahoo.com
mailto:agnihotrisuchita@gmail.com
mailto:CHAMBERASHIMSHRIDHAR@GMAIL
mailto:scsinghal@rediffmail.com
mailto:mayank_mahajan05@yahoo.com
mailto:ADVMCSHARMA2010@GMAIL.COM
mailto:dheeraj.jagwani@gmail.com
mailto:advprateekagg@gmail.com
mailto:anish_bhola17@yahoo.com
mailto:info@knowlex.in
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9 Central

22-04-2024 9811452022 20-04-2024

22-04-2024 9811452022 20-04-2024

CS (COMM.) 22-04-2024 9811126091 20-04-2024

22-04-2024 20-04-2024

24-04-2024 9811452022 23-04-2024

26-04-2024 9811452022 25-04-2024

27-04-2024 9968237976 26-04-2024

29-04-2024 9873347330 27-04-2024

29-04-2024 9811452022 27-04-2024

04-04-2024 03-04-2024

12-04-2024 99711708800 10-04-2024

10 Central NIL

11 Central CS (COMM) 08-04-2024 7838924058 02.02.2024

CS (COMM) 10-04-2024 9582710417 01.12.2023

SH. DEEPAK GARG, 
DISTRICT JUDGE, 
COMMERCIAL COURT-09

OMP (I) 
(COMM)

OMP (I) 
(COMM)/343/2024

Tata Capital 
Ltd Vs Shiv 
Trading 
Company

ANISH 
BHOLA(P),

Anish_bhola17@yahoo.com

OMP (I) 
(COMM)

OMP (I) 
(COMM)/342/2024

Tata Capital 
Ltd Vs Suneel 
Singh

ANISH 
BHOLA(P),

Anish_bhola17@yahoo.com

CS 
(COMM)/487/2024

Kartikay 
Impex Private 
Limited Vs 
Enkay Foam 
Private 
Limited

ANKUR 
SINGHAL(P
),

ankursinghaladvocate@gmail.com

EXECTION 
(COMM.)

Execution 
(Comm)/164/2024

M/s Jainsons 
Light Pvt Ltd 
Vs M/s 
Chandransh 
Lights And 
Power Pvt Ltd

Shailender 
Negi(P),

9899029218,99
99012495

shailnegi1984@gmail.com

OMP (I) 
(COMM)

OMP (I) 
(COMM)/356/2024

Hdfc Bank Ltd 
Vs Parmanand 
Kumar Thakur

ANISH 
BHOLA(P),

Anish_bhola17@yahoo.com

OMP (I) 
(COMM)

OMP (I) 
(COMM)/374/2024

Tata Capital 
Ltd Vs Shree 
Bhagwati 
Petrol Pump

ANISH 
BHOLA(P),

Anish_bhola17@yahoo.com

EXECTION 
(COMM.)

Execution 
(Comm)/171/2024

Mayank 
Singhal Vs 
Kamal Kishor 
Jain

Radhey 
Shyam 
Sharma(P),

rssharmaadvocate5@gmail.com

OMP (I) 
(COMM)

OMP (I) 
(COMM)/408/2024

Idfc First Bank 
Vs Renu  Dua 
4746

MAYANK 
MAHAJAN(
P),

mayank_mahajan05@yahoo.com

OMP (I) 
(COMM)

OMP (I) 
(COMM)/406/2024

Tata Capital 
Ltd Vs Shri 
Shyam 
Construction 
Company

ANISH 
BHOLA(P),

Anish_bhola17@yahoo.com

EXECTION 
(COMM.)

Execution 
(Comm)/130/2024

M/s Vikas 
Publishing 
House Pvt Ltd 
Vs Calicut 
University 
Central 
Cooperative 
Stores Ltd

RAJESH 
KUMAR

9811389028,98
10195013

OMP (I) 
(COMM)

OMP (I) (COMM)/301/2024 Sunil Vs 
Shriram 
Transport 
Finance Co Ltd

LAVIKA 
GUPTA

lavikagupta2009@gmail.com

SH. AJAY PANDEY, 
DISTRICT JUDGE, 
COMMERCIAL COURT

SH. SANJAY SHARMA, 
DISTRICT JUDGE, 
COMMERCIAL COURT

COURT ROOM 
310

CS (COMM)/446/2024 M/s Star 
Almond 
Company Vs 
M/s Bee K Bee 
Prints Pvt Ltd

Md. Suhail suhailadvocate
@gmail.com

COURT ROOM 
310

CS (COMM)/452/2024 Standard 
Chartered 
Bank Vs 
Bhupesh Garg

Aditya 
Kapoor

aditya.kapoor@
erudite.legal.asi
s

mailto:Anish_bhola17@yahoo.com
mailto:Anish_bhola17@yahoo.com
mailto:ankursinghaladvocate@gmail.com
mailto:shailnegi1984@gmail.com
mailto:Anish_bhola17@yahoo.com
mailto:Anish_bhola17@yahoo.com
mailto:rssharmaadvocate5@gmail.com
mailto:mayank_mahajan05@yahoo.com
mailto:Anish_bhola17@yahoo.com
http://10.199.37.2/swecourtis/querybuilder/r_query_generate.php#
mailto:lavikagupta2009@gmail.com
http://10.199.37.2/swecourtis/kiosk/cases/cases.php?flag=civ_p&appFlag=ecourtis#
http://10.199.37.2/swecourtis/kiosk/cases/cases.php?flag=civ_p&appFlag=ecourtis#


Court District Court Room Case Type Case Number Advocate
No.

Date of 
Registration

Petitioner 
Name VS 
Respondent 
Name

Advocate 
Mobile 
Number

Advocate 
email ID

Date of e-
Payment of 
Court Fees

11 Central

CS (COMM) 10-04-2024 8802101274 02.04.2024

CS (COMM) 22-04-2024 8447833470 19.04.2024

CS (COMM) 24-04-2024 9312012009 12.02.2024

CS (COMM) 05-04-2024 9560183341 18.03.2024

CS (COMM) 05-04-2024 9015668564 27.03.2024

CS (COMM) 19-04-2024 9999010507 20.11.2023

12 Central 401 CS (COMM) 420/2024 02.04.2024 9811161525 27-03-2024

401 OMP (I) COMM 284//2024 03.04.2024 9811452022

401 CS (COMM) 429/2024 04-04-2024 9415119500 01-04-2024

401 CS (COMM) 430/2024 04-04-2024 9811778900 05-03-2024

401 ARB A (COMM) 1/2024 08-04-2024

401 OMP (I) COMM 293/2024 08-04-2024 9811452022

401 OMP (I) COMM 292/2024 08-04-2024 9811452022

401 CS (COMM) 464/2024 15-04-2024 9911444100 09-03-2024

401 OMP (I) COMM 324/2024 19-04-2024 9811452022

SH. SANJAY SHARMA, 
DISTRICT JUDGE, 
COMMERCIAL COURT

COURT ROOM 
310

CS (COMM)/453/2024 N T Bloomfield 
Enterprises 
Though Its 
Partner Neeraj 
Jain Vs 
Rameshwar 
Dutt Singh

Aritesh 
Saxena
Megha 
Sharma

ritesh@thelawc
are.in

COURT ROOM 
310

CS (COMM)/488/2024 BANK OF 
BARODA Vs 
NEERAJ 
GOEL

Geetanjali 
Sharma

Advocate.134@
gmail.com

COURT ROOM 
310

CS (COMM)/508/2024 RAJESH 
BEARING 
PVT. LTD Vs 
TRN ENERGY 
PVT. LTD

Kunal Rawat tokunalrawat@
gmail.com

COURT ROOM 
310

CS (COMM)/435/2024 M/s Umesh 
Yarn Agencies 
Vs M/s 
Meenakshi 
Creation

Abhishek 
Yadav

associate@ayas
sociates.in

COURT ROOM 
310

CS (COMM)/436/2024 Hindustan 
Metal Cast 
House Vs 
Nagesh kumar 
Tiwari

SAHIL 
MAHAJAN

Sahil@aspartne
r.in

COURT ROOM 
310

CS (COMM)/480/2024 BHARTI 
KUKREJA Vs 
MANOJ 
KUMAR 
LAMBA

Vikas 
Nagwan

jurislaw@outlo
ok.com

SH. RAVINDER BEDI, 
DISTRICT JUDGE, 
COMMERCIAL COURT

ANUBHAV 
WADHWA 
V/SMUNICIP
AL 
CORPORATIO
N OF DELHI

SATYENDE
R KUMAR 
SINGH

SKSINGHL16@
GMAIL.COM

HDFC BANK 
LTD. V/S 
ASHA ANIL 
KUMAR

ANISH 
BHOLA

ANISHBHOLA1
7@YAHOO.CO
M

M/S RBK AND 
SONS Vs M/S 
JINESHWAR 
PLASTICS

VASHISHT
HA 
PARASHAR

VPARASHAR@
CHAMBERSOF
SOHAMKUMA
R.COM

M/S 
FABEXPO Vs 
M/s T T  
Limited

TAPAN 
KUMAR  
JHA(P),

ATTIN@LOLE
GAL.COM

Raj Kumar Vs 
M/S EQUITAS 
SMALL 
FINANCE 
BANK LTD

Deepak 
Yadav(P),

DCB BANK 
LTD Vs 
RAMESH 
KUMAR AND 
ORS

ANISH 
BHOLA(P),

ANISHBHOLA1
7@YAHOO.CO
M

DCB BANK 
LTD Vs 
RASHID 
JAKIR

ANISH 
BHOLA(P),

ANISHBHOLA1
7@YAHOO.CO
M

M/S DEEPAK 
BANSAL HUF 
Vs M/S GURU 
NANK 
ENTERPRISE

Chirag 
Alagh(P),

ALAGHS409@
GMAIL.COM

Dcb Bank Ltd 
Vs Mohd 
Hasan

ANISH 
BHOLA(P),

ANISHBHOLA1
7@YAHOO.CO
M

http://10.199.37.2/swecourtis/kiosk/cases/cases.php?flag=civ_p&appFlag=ecourtis#
http://10.199.37.2/swecourtis/kiosk/cases/cases.php?flag=civ_p&appFlag=ecourtis#
http://10.199.37.2/swecourtis/kiosk/cases/cases.php?flag=civ_p&appFlag=ecourtis#
http://10.199.37.2/swecourtis/kiosk/cases/cases.php?flag=civ_p&appFlag=ecourtis#
http://10.199.37.2/swecourtis/kiosk/cases/cases.php?flag=civ_p&appFlag=ecourtis#
http://10.199.37.2/swecourtis/kiosk/cases/cases.php?flag=civ_p&appFlag=ecourtis#
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Respondent 
Name
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Payment of 
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12 Central

401 OMP (I) COMM 321/2024 19-04-2024 9811452022

401 OMP (COMM) 320/2024 19-04-2024 9811452022

401 OMP (I) COMM 338/2024 20-04-2024 9810315334

401 CS (COMM) 490/2024 22-04-2024 9811161525 18-04-2024

401 CS (COMM) 489/2024 22-04-2024 8882440743 28-03-2023

401 OMP (I) COMM 340/20204 22-04-2024 9811452022

401 OMP (I) COMM 351/2024 24-04-2024 9811452022

401 CS (COMM) 507/2024 24-04-2024 9810099445

401 OMP (I) COMM 355/2024 24-04-2024 9811452022

401 OMP (I) COMM 354/2024 24-04-2024 9811452022

401 OMP (I) COMM 372/2024 26-04-2024 9811452022

401 OMP (I) COMM 388/2024 27-04-2024 9873347330

401 OMP (I) COMM 401/2024 29-04-2024 9811452022

401 179/2024 30.04.2024 9910972121

13 Central 402 EXECUTION 20-04-2024 9810209575 ---

SH. RAVINDER BEDI, 
DISTRICT JUDGE, 
COMMERCIAL COURT

Dcb Bank Ltd 
Vs Jatin 
Kumar 
Madaan

ANISH 
BHOLA(P),

ANISHBHOLA1
7@YAHOO.CO
M

Hdfc Bank Ltd 
Vs Devender 
Kumar Sharma

ANISH 
BHOLA(P),

ANISHBHOLA1
7@YAHOO.CO
M

ELECTRONIC
A FINANCE 
LTD Vs 
BHAGWATI 
CREATION

JOGINDER 
SUKHIJA(P
),

JUSJURIS@G
MAIL.COM

Surender 
Verma Vs 
Municipal 
Corporation Of 
Delhi

satyendra 
kumar 
singh(P),

SKSINGHL16@
GMAIL.COM

Us Advertising 
Agency Private 
Limited Vs 
Royal Enfield 
A Unit Of 
Eicher Motors

Aditya  
Chopra(P),

TATA 
CAPITAL LTD 
Vs Basant 
Ballabh Joshi

ANISH 
BHOLA(P),

ANISHBHOLA1
7@YAHOO.CO
M

Tata Capital 
Ltd Vs 
Bijendra 
Kumar

ANISH 
BHOLA(P),

ANISHBHOLA1
7@YAHOO.CO
M

State Bank Of 
India Vs Anil

Suresh 
Kumar(P),

Hdfc Bank Ltd 
Vs Kaushal 
Kumar Tiwari

ANISH 
BHOLA(P),

ANISHBHOLA1
7@YAHOO.CO
M

Hdfc Bank Ltd 
Vs Arshad 
Khan

ANISH 
BHOLA(P),

ANISHBHOLA1
7@YAHOO.CO
M

HDFC BANK 
LTD Vs PREM 
MALHOTRA

ANISH 
BHOLA(P),

ANISHBHOLA1
7@YAHOO.CO
M

KOTAK 
MAHINDRA 
BANK LTD Vs 
KISHAN TILE 
COMPANY

MAYANK 
MAHAJAN(
P),

MAYANK_MA
HAJAN05@YA
HOO.COM

TATA 
CAPITAL TD 
Vs RAHISA 
KAMRUDDIN

ANISH 
BHOLA(P),

ANISHBHOLA1
7@YAHOO.CO
M

EXECUTION 
(COMM) 

M/S 
ALSTONE 
INDUSTRIES 
PVT LTD V/S 
RUBBER 
TRADE 
CENER P LTD

MEHUL 
SINGH 
TOMAR

MEHHIN@YA
HOO.COM

SH. M.K NAGPAL, 
DISTRICT JUDGE, 
COMMERCIAL COURT

Execution 
(Comm)/158/2024

M/s Awals 
Creations 
Through Its 
Partners  And  
Anr Vs 
Prakash Chand 
Sharma

Gurmit 
Singh 
Hans(P),

LEGALSK@GM
AIL.COM



Court District Court Room Case Type Case Number Advocate
No.

Date of 
Registration

Petitioner 
Name VS 
Respondent 
Name

Advocate 
Mobile 
Number

Advocate 
email ID

Date of e-
Payment of 
Court Fees13 Central

402 CIVIL 03-04-2024 9810932127 15-03-2024

402 ARBITRATION 03-04-2024 7798017899 08-12-2023

402 ARBITRATION 03-04-2024 9811452022 ---

402 ARBITRATION 03-04-2024 9811452022 ---

402 CIVIL 05-04-2024 9999989029 06-03-2024

402 CIVIL 08-04-2024 9953631133 01-04-2024

402 CIVIL 06-04-2024 9811890118 05-07-2019

402 ARBITRATION 08-04-2024 9811452022 ---

402 CIVIL 12-04-2024 9310905051 03-04-2024

402 ARBITRATION 15-04-2024 9873347330 ---

402 CIVIL 15-04-2024 9310905051 03-04-2024

402 ARBITRATION 15-04-2024 9873347330 ---

402 ARBITRATION 16-04-2024 9811452022 ---

402 CIVIL 25-04-2024 9810496660 09-04-2024

402 CIVIL 22-04-2024 9811161525 15-04-2024

SH. M.K NAGPAL, 
DISTRICT JUDGE, 
COMMERCIAL COURT

CS 
(COMM)/424/2024

B JAIN 
PUBLISHERS 
PRIVATE 
LIMITED Vs 
Maxwell And 
Anr

ROHIT 
SINGH(P),

rohit@psklegal
associates.com

OMP 
(COMM)/27/2024

ARUN 
KHATTAR Vs 
KANAD 
KASHYAP 
AND ANR

TOM  
JOSEPH(P),

mrityunjai91@g
mail.com

OMP (I) 
(COMM)/286/2024

Hdfc Bank Ltd 
Vs Vikas Gupta

ANISH 
BHOLA(P),

Anish 
Bhola17@yahoo
.com

OMP (I) 
(COMM)/287/2024

Hdfc Bank Ltd 
Vs Waseem 
Akram

ANISH 
BHOLA(P),

Anish 
Bhola17@yahoo
.com

CS 
(COMM)/432/2024

M/S JK TYRE 
AND 
INDUSTRIES 
LTD Vs 
iILOGOIN

pulkit 
srivastava(P
),

BBS@BBSLEG
AL.IN

CS 
(COMM)/444/2024

M/s Evershine 
Enterprises Vs 
Adycon 
Infrastructures 
Private 
Limited

Vinay  
Pandey(P),

MAIL@VINAY
PANDEYCO.CO
M

CS 
(COMM)/439/2024

Ashok Kanodia 
Vs Vivek Jain

NITIN  
KAKKAR(P)
,

advnitinkakkar
@gmail.com

OMP (I) 
(COMM)/291/2024

Dcb Bank Ltd 
Vs Mohit 
Kumar

ANISH 
BHOLA(P),

Anish 
Bhola17@yahoo
.com

CS 
(COMM)/458/2024

M/s Prado 
Services Vs 
Tnsi Retails 
Pvt Ltd

SARABJOT 
SINGH(P),

sslegalsolutions
1201@gmail.co
m

OMP (I) 
(COMM)/309/2024

TATA 
MOTORS 
FINANCE LTD 
Vs JSR 
ROADLINES

MAYANK 
MAHAJAN(
P),

mayank_mahaj
an05@yahoo.co
m

CS 
(COMM)/461/2024

M/s Stepping 
Stone Vs Tnsi 
Retails Pvt Ltd

SARABJOT 
SINGH(P),

sslegalsolutions
1201@gmail.co
m

OMP (I) 
(COMM)/310/2024

TATA 
MOTORS 
FINANCE LTD 
Vs JSR 
ROADLINES

MAYANK 
MAHAJAN(
P),

mayank_mahaj
an05@yahoo.co
m

OMP (I) 
(COMM)/315/2024

Tata Capital 
Ltd Vs 
ANSHMAN 
DURGAPRAS
AD  ANR

ANISH 
BHOLA(P),

Anish 
Bhola17@yahoo
.com

CS 
(COMM)/511/2024

ACHLA 
SABHRWAL 
Vs MH-ONE 
TV NETWORK 
(P) LTD

ANSHUJ 
DHINGRA(
P),

adlawoffices@g
mail.com

CS 
(COMM)/486/2024

NARESH RAI 
Vs Municipal 
Corporation Of 
Delhi

satyendra 
kumar 
singh(P),

sksingh116@gm
ail.com



Court District Court Room Case Type Case Number Advocate
No.

Date of 
Registration

Petitioner 
Name VS 
Respondent 
Name

Advocate 
Mobile 
Number

Advocate 
email ID

Date of e-
Payment of 
Court Fees

13 Central

402 ARBITRATION 22-04-2024 9811452022 ---

402 ARBITRATION 22-04-2024 9811452022 ---

402 CIVIL 24-04-2024 9811109342 15-04-2024

402 ARBITRATION 27-04-2024 9873347330 ---

402 ARBITRATION 27-04-2024 9873347330 ---

14 West NIL

15 West CS(COMM) 299/2024 02.04.2024 9868523230 09.02.2024

CS(COMM) 311/2024 06.04.2024 9999941625 02..04.2024

CS(COMM) 312/2024 06.04.2024 9958860135 02.04.2024

CS(COMM) 317/2024 09.04.2024 9850795147 07.04.2024

CS(COMM) 318/2024 09.04.2024 9871152081 01.04.2024

MISC. DJ 268/2024 10.04.2024 9999306881

CS(COMM) 320/2024 10.04.2024 9650795147 02.04.2024

CS(COMM) 321/2024 10.04.2024 9810210892 08.02.2024

CS(COMM) 330/2024 12.04.2024 9318424276 08.04.2024

SH. M.K NAGPAL, 
DISTRICT JUDGE, 
COMMERCIAL COURT

OMP (I) 
(COMM)/347/2024

Tata Capital 
Ltd Vs MANOJ 
KUMAR

ANISH 
BHOLA(P),

Anish 
Bhola17@yahoo
.com

OMP (I) 
(COMM)/346/2024

Tata Capital 
Ltd Vs 
DHARAMPAL 
AND ANR

ANISH 
BHOLA(P),

Anish 
Bhola17@yahoo
.com

CS 
(COMM)/503/2024

M/s Sardari 
Lal And 
Company Vs 
M/s Safety 
Circle Pvt Ltd

Anil 
Sethi(P),

asethiadvocate
@yahoo.com

OMP (I) 
(COMM)/386/2024

TATA 
MOTORS LTD 
Vs UP ASSAM 
CONTAINER 
SERVICE

MAYANK 
MAHAJAN(
P),

mayank_mahaj
an05@yahoo.co
m

OMP (I) 
(COMM)/385/2024

TATA 
MOTORS 
FINANCE LTD 
Vs CHETAN 
PRATAP

MAYANK 
MAHAJAN(
P),

mayank_mahaj
an05@yahoo.co
m

SH. ASHUTOSH KUMAR, 
DISTRICT JUDGE 
(COMMERCIAL COURT)

MS. HEMANI MALHOTRA, 
DISTRICT JUDGE 
(COMMERCIAL COURT)-
02

209
Extn Block

STATE 
BANK OF 
INDIA VS. 
MAYANK 
CHOPRA

R.N. 
SINGH

advrnaryan@g
mail.com

UPCOMET 
TECHNOLO
GIES PVT. 
LTD VS. 
NIVEDITA 
FOODS AND 
BEVERAGES 

VARUN 
BALA

varunk.bala@g
mail.com

ANAGRAM 
DIGITAL VS. 
MERADAWA
I PVT. LTD

PRANAY 
MOHAN

pranaymohang
ovil@gmail.co
m

PUNJAB 
NATIONAL 
BANK VS. 
NISHA 
FOOTWEAR

VIKAS 
KUMAR

lexnuxusvkm@
gmail.com

ALCOBREW 
DISTILLERI
ES INDIA 
LTD VS. 
RADIXTHIX 
THINK KPO 
PVT LTD

VISHNU 
PS 
LAGAWAT

vishnulangawat
@gmail.com

BAJAJ 
RESOURCES 
LTD VS. 
SATISH

GAUTAM 
BHASIN

eludication.lega
l@outlook.com

PUNJAB 
NATIONAL 
BANK VS. 
M.K. 
INDUSTRIES

VIKAS 
KUMAR

lexnexusvkm@
gmail.com

STATE BANK 
OF INDIA VS. 
HARMEET 
SINGH

VIJAY 
PRAKASH

AUTO DIE 
CART VS. M/S 
ALTECH

AKASH 
TIWARI

advodeepak@g
mail.com



Court District Court Room Case Type Case Number Advocate
No.

Date of 
Registration

Petitioner 
Name VS 
Respondent 
Name

Advocate 
Mobile 
Number

Advocate 
email ID

Date of e-
Payment of 
Court Fees

15 West

CS(COMM) 343/2024 18.04.2024 7052083906 06.04.2024

CS(COMM) 344/2024 19.04.2024 7052083906 02.04.2024

349/2024 22.04.2024 7985456927 08.04.2024

CS(COMM) 354/2024 23.04.2024 9311210052 08.03.2024

CS(COMM) 358/2024 23.04.2024 9811387613 02.04.2024

CS(COMM) 363/2024 24.04.2024 9310008854 10.04.2024

CS(COMM) 364/2024 24.04.2024 8826154154 19.04.2024

CS(COMM) 366/2024 25.04.2024 9899628833 23.04.2024

CS(COMM) 371/2024 27.04.2024 8527506427 20.04.2024

CS(COMM) 372/2024 27.04.2024 9811227766 22.04.2024

16 West Recovery 01-04-2024 8510920428 15.04.2024

Recovery 04-04-2024 8802310640 22.03.2024

Recovery 04-04-2024 20.03.2024

Recovery 04-04-2024 8802310640 02.04.2024

Recovery 04-04-2024 9899978028 11.01.224

MS. HEMANI MALHOTRA, 
DISTRICT JUDGE 
(COMMERCIAL COURT)-
02

SIRCA 
PAINTS 
INDIA LTD 
VS. MONISH 
SHAIKH

ANAND 
BAJPAI

lawlegal2020@
gmail.com

SIRCA 
PAINTS 
INDIA LTD. 
VS. BIHARI 
LAL 
GREENWOO
D LTD

ANAND 
BAJPAI

lawlegal2020@
gmail.com

SCORCHERS 
SERVICES 
PVT. LTD 
VS. SHREE 
HEMADRI 
ENTERPRIS
ES

VISHISHT 
SINGH

vishishtsingh20
20@gmail.com

HONEY 
VOHRA AND 
SONS HUF 
VS. 
SADASHIV 
ELECTRICA
L LTD

A.K. 
TRIPATHI 

aktripathi5178
@gmail.com

AMARJEET 
SINGH VS. 
VINOD 
KUMAR 
BANGA

DEV RAJ 
SHARMA

devsharmaadvo
cate@gmail.co
m

BALAJI 
ACTION 
BUILDWELL 
PVT LTD VS. 
SANDEEP 
MISHRA

ABHISHEK 
HARJIKA

aharjika12@gm
ail.com

SHRESTH 
JINDAL VS. 
ELECTRIC 
FIELD CO.

ANURAG 
SINGH

aslegal60@gma
il.com

INTERACTIVE 
AVENUES 
PVT. LTD VS. 
RICHMOND 
GLOBAL 
SCHOOL

VINAY 
SRIVASTAV
A

srivastava.vinay
ak@gmail.com

A.M. 
ASSOCIATES 
VS. RADHEY 
SHYAM 
SHARMA 

JAGRITI 
JAIN

unlegalgroup@
gmail.com

NAVEEN JAIN 
VS. M/S 
HARYANA 
PRESCISION 
COMPONENT
S

STUTI 
WASON

wasonandwaso
n@gmail.com

SH. DIG VIJAY SINGH, 
DISTRICT JUDGE 
(COMMERCIAL COURT)-
03

203
Extn Block

CS 
(COMM)/297/2024

M/s Essar 
Auto 
Industries 
Through 
Proprietor Vs 
Narbada 
Impex Pvt Ltd 
And Ors Throu

SHAILEND
RA KUMAR 
LAL(P),

Shailendrakum
arlal.advocate@
gmail.com

CS 
(COMM)/309/2024

Campus 
Activewear 
Limited Vs 
Haroon Rashid 
Proprietor

Ankit 
Parashar(P),

delhi@alba1aw
offices.com,

CS 
(COMM)/308/2024

Nainital Bank 
Limited Vs 
Virender Singh

Manoj 
Gupta(P),

NOT 
MENTIONED

NOT 
MENTIONED

CS 
(COMM)/307/2024

Campus 
Activewear 
Limited Vs Mr 
Shiv Shanker 
Proprietor Of 
Mis Shyam 
Footwear

Ankit 
Parashar(P),

delhi@alba1aw
offices.com,

CS 
(COMM)/306/2024

Saraswati 
Wood Private 
Limited Vs Om 
Timber Trader

Randhir  
kumar(P),



Court District Court Room Case Type Case Number Advocate
No.

Date of 
Registration

Petitioner 
Name VS 
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Advocate 
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Advocate 
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Payment of 
Court Fees

16 West

Recovery 12-04-2024 981019413 08.04.2024

Recovery 15-04-2024 9871945979 28.03.2024

Recovery 15-04-2024 9811149439 11.04.2024

Recovery 22-04-2024 9899454835 19.04.2024

Recovery 25-04-2024 7838096941 06.04.2024

Recovery 26-04-2024 9718694481, 25.04.2024

Recovery 27-04-2024 23.04.2024

Recovery 29-04-2024 7 6786s6s78 20.04.2024

Recovery 30-04-2024 27.04.2024

17 West Misc DJ Misc DJ/251/2024 01-04-2024 9810224624 NIL

CS (COMM) 01-04-2024 9810183830 10.10.23

CS (COMM) 01-04-2024 8700141454 22.03.24

CS (COMM) 01-04-2024 9650016144 7.03.24

02-04-2024 8376841313 20.03.24

CS (COMM) 03-04-2024 8376841313 20-03-2024

SH. DIG VIJAY SINGH, 
DISTRICT JUDGE 
(COMMERCIAL COURT)-
03

CS 
(COMM)/327/2024

Naveen 
Sabharwal Vs 
Alok Fashions

RAJESH 
MAHINDR
U(P),

r niah 
indru(@rediffm
ail.com

CS 
(COMM)/336/2024

Usha Arora Vs 
Narender 
Sharma

Rashmi 
Bhati (p)

NOT 
MENTIONED

CS 
(COMM)/335/2024

Amit Taneja Vs 
Luminous 
Power 
Technologies 
Private 
Limited

ANKIT 
KASHYAP(P
),

EMAIL:dcsIawf
irm@outIook.c
om

CS 
(COMM)/353/2024

Dileep Sharma 
Through Its 
Prop Of M/s 
Silver Line 
Incorporation 
Vs Sandeep 
Kumar 
Proprietor Of 
Mis Dev 
Enterprises

RAKESH 
KUMAR 
SHUKLA(P)
,

rks108@gmail.c
om

CS 
(COMM)/367/2024

Kapil Vohra Vs 
Fuel Craft 
Solution Pvt 
Ltd

Jai 
Shankar(P),

25kpuc@gmail.
com

CS 
(COMM)/370/2024

Ms Guru Dutt 
Kailash Chand 
Sharma 
Through Its 
Prop Mr 
Kailash Chand 
Sharma Vs 
Yashansh 
Construction 
Pvt Ltd

PARDEEP  
KUMAR(P),

NOT 
MENTIONED

CS 
(COMM)/374/2024

State Bank Of 
India Vs 
Savleen Kaur 
And Anr

Ravindra 
Narayan 
Singh(P),

9868523230, 
8076466594 

advrnarayan@g
mail.com 

CS 
(COMM)/377/2024

Smt Sapna 
Sehgal Prop Of 
M/s Elegance 
Asia Vs Mrs 
Mayuri 
Mahinderu 
Prop M/s 
Radhey 
Krishna 
Exclusive

AMIT 
SISODIA(P),

EMAIL : 
amitsisod 
ia(Ò,smail com

CS 
(COMM)/382/2024

M/s Meditech 
India 
Proprietor Of 
Sandeep 
Bansal Vs M/s 
Bram Health 
Care Pvt Ltd

ANKIT 
SETHI(P),

9899617716,98
99939005

NOT 
MENTIONED 

SH. SANJAY JINDAL, 
DISTRICT JUDGE 
(COMMERCIAL COURT)

202
Extn Block

CANARA 
BANK Vs 
SATISH 
KUMAR

ADV AMIT 
GUPTA

CS 
(COMM)/294/2024

RAJ KUMAR 
Vs KRISHAN 
KUMAR

ADV 
SATISH 
SANSI

anslawsyndicat
e@gmail.com

CS 
(COMM)/295/2024

PUNJAB 
NATIONAL 
BANK Vs 
VAIBHAV 
CHAUDHARY 
AND ORS

ADV ANUJ 
KUMAR

anujk4882@gm
ail.com

CS 
(COMM)/296/2024

DHRUV FIRE 
SAFETY Vs 
M/S RSR 
CONSTRUCTI
ON CO

ADV 
SADDAM 
HUSSAIN

freedonlawhous
ellip@gmail.co
m

OMP (I) 
(COMM)

OMP (I) 
(COMM.)/86/2024

INDUS 
TOWER 
LIMITED Vs 
ANIL RANA

EKNATH 
LUTHRA

ekan123@gmail
.com

CS 
(COMM)/301/2024

CANARA 
BANK Vs 
AKASH JAIN

EKNATH 
LUTHRA

ekan123@gmail
.com



Court District Court Room Case Type Case Number Advocate
No.

Date of 
Registration

Petitioner 
Name VS 
Respondent 
Name

Advocate 
Mobile 
Number

Advocate 
email ID

Date of e-
Payment of 
Court Fees

17 West

CS (COMM) 03-04-2024 9810089936 01.04.2024

CS (COMM) 08-04-2024 9810481016 05-04-2024

CS (COMM) 09-04-2024 9212888057 02-02-2024

OMP (COMM) 12-04-2024 9811133644 NIL

CS (COMM) 12-04-2024 9654224557 22-03-2024

CS (COMM) 12-04-2024 7982066214 28-02-2024

Misc DJ Misc DJ/275/2024 15-04-2024 VISHAL 9634355585 NIL

CS (COMM) 15-04-2024 9311210052 10-10-2024

CS (COMM) 19-04-2024 7052083906 11-04-2024

CS (COMM) 19-04-2024 7052083906 06-04-2024

CS (COMM) 22-04-2024 9810194135 08.04.2024

CS (COMM) 23-04-2024 ARUN BEDI 918285672608 02-03-2023

24-04-2024 9599624216 NIL

CS (COMM) 25-04-2024 9899000289 02-03-3024

CS (COMM) 26-04-2024 8285672608 19-10-2022

SH. SANJAY JINDAL, 
DISTRICT JUDGE 
(COMMERCIAL COURT)

CS 
(COMM)/302/2024

COIM INDIA 
PVT LTD Vs 
M/S NIKHIL 
FOOTWEARS 
AND ORS

DINESH 
MINOCH

dineshminochal
awyer@yahoo.c
om

CS 
(COMM)/315/2024

ADIDAS AG Vs 
OWNER/ 
PROPRIETOR 
NN 
CLOTHING

PRAMOD 
KUMAR 
SINGH

mail@thelegist.
com

CS 
(COMM)/316/2024

CANARA 
BANK Vs 
RAJEEV 
SHARMA

CHITRA 
MALHOTR
A

chitramalhotral
egal@gmail.co
m

OMP 
(COMM.)/4/2024

VINOD 
KUMAR Vs 
SUYOG CO-
OPERATIVE 
T/C SOCIETY 
LTD.

MANOJ 
KUMAR

manojk.adv@g
mail.com

CS 
(COMM)/328/2024

EASTERN 
BEARINGS 
PVT LTD Vs 
RAIPUR 
POWER AND 
STEEL LTD

GAGAN 
KUMAR 

advsunilsinghp
@gmail.com

CS 
(COMM)/329/2024

SATGURU 
BUILDTECH 
THOUGH ITS 
PROPRIETOR 
SANJAY 
JETHWANI Vs 
ANIL KUMAR 
LOHLI

YASHPAL 
JOLLY

yashpal.jolly.ad
v@gmail.com

MEGA 
SWITCHGEAR 
Vs LUCKY 
KINGER

vishallegal@gm
ail.com

CS 
(COMM)/334/2024

SAIRA 
INFRATECH 
PVT LTD Vs 
VIJAY 
KUMAR 
JAISWAL

AK 
TRIPATHI

aktripathi5178
@gmail.com

CS 
(COMM)/345/2024

SIRCA 
PAINTS 
INDIA 
LIMITED Vs 
HARSH 
PAINTS 
CORPORATIO
N AND 
OTHERS

ANAND 
BAJPAI

lawlegal2020@
gmail.com

CS 
(COMM)/346/2024

SIRCA 
PAINTS 
INDIA 
LIMITED Vs 
GILL 
BROTHERS 
TRADING 
COMPANY 
AND OTHERS

ANAND 
BAJPAI

lawlegal2020@
gmail.com

CS 
(COMM)/350/2024

NAV LABELS 
PRIVATE LTD 
Vs SHOPZO 
BRAND PVT 
LTD

RAJESH 
MAHENDR
U

mahindru@redi
ffmail.com

CS 
(COMM)/361/2024

SARAOGI 
SUPER SALES 
PVT LTD Vs 
SACHINDA 
PRASAD 
GUPTA

advocatevarunb
edi@gmail.com

OMP (I) 
(COMM)

OMP (I) 
(COMM.)/89/2024

HDFC BANK 
LTD Vs SABBY 
BAWEJA

KUSUM 
BHATT

Ashim.bhatt17
@gmail.com

CS 
(COMM)/365/2024

M/S SCEGGO 
FOOTCRAFTS 
Vs 
CHANDIGAR
H SHOE 
PALACE

MUKUL 
RAWAL

mukul_rawal@
yahoo.com

CS 
(COMM)/369/2024

SAROGI 
SUPER SALES 
Vs MR 
INDIRAJIT 
KUMAR

VARUN 
BEDI

advocatevarunb
edi@gmail.com



Court District Court Room Case Type Case Number Advocate
No.
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Petitioner 
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Advocate 
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Advocate 
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17 West

CS (COMM) 29-04-2024 9873403435 25-04-2024

CS (COMM) 29-04-2024 9634078765 26-04-2024

18 West 298/2024 02-04-2024 9868422289 13.03.2024

310/2024 05-04-2024 9810089936 01.04.2024

314/2024 08-04-2024 9811317311 15.03.2024

325/2024 12-04-2024 9444446565 10.04.2024

326/2024 12-04-2024 9811287280 27.04.2024

331/2024 15-04-2024 9717521893 05.04.2024

333/2024 15-04-2024 9711304060 04.04.2024

342/2024 18-04-2024 9999976334 11.03.2024

352/2024 22-04-2024 9312292558 21.03.2024

355/2024 23-04-2024 9560417636 15.04.2024

356/2024 23-04-2024 9899454835 19.04.2024

357/2024 23-04-2024 9821177891 18.04.2024

368/2024 26-04-2024 9873558888 23.04.2024

SH. SANJAY JINDAL, 
DISTRICT JUDGE 
(COMMERCIAL COURT)

CS 
(COMM)/378/2024

GAGANDEEP 
SINGH 
KOCHHAR Vs 
SHREE 
BALAJI 
ENGINEERIN
G

VIJAY K 
SEHGAL

vijayadv558@g
mail.com

CS 
(COMM)/379/2024

PUNJAB 
NATIONAL 
BANK Vs 
MADAN LAL

VIKASH 
KUMAR

lexnexusvkm@
gmail.com

SH. AJAY GUPTA, 
DISTRICT JUDGE 
(COMMERCIAL COURT)

210
Extn Block

CS 
(COMM)/298/2
024

Indian Bank Vs 
Palak Anand

Sushil 
Kumar Rai

raisushil0915@
gmail.com

CS 
(COMM)/310/2
024

Coim India Pvt 
Ltd Vs Nikhil 
Footwears, 
Through 
Partners

Dinesh 
Manocha

dineshminochal
awyer@yahoo.c
om

CS 
(COMM)/314/2
024

Kohinoor 
Ribbon 
Factory Private 
Limited Vs 
Wear Well 
India Private 
Limited

Arvind 
Gupta

advocatearvind
gupta@gmail.c
om

CS 
(COMM)/325/2
024

Himanshu 
Bansal Vs 
Tegsingh 
Kanhayasingh 
Manwal

Ssameer 
Sidharr

Sameer.sidhar
@metropolitanl
egal.in

CS 
(COMM)/326/2
024

Rajesh Arora 
Vs Millenium 
Marketing

Anirudh themalhotras7
@gmail.com

CS 
(COMM)/331/2
024

M/s Trak 
Enterprises Vs 
M/s Delhi 
Plywood

Prateek Jain prateekjain.adv
@gmail.com

CS 
(COMM)/333/2
024

M/s Ajanta 
Soya Ltd Vs 
M/s Maa 
Trading

Jagdish 
Arora

jagdisharora07
03@gmail.com

CS 
(COMM)/342/2
024

Sandeep 
Kumar Jain Vs 
Rajkumar 
Sharma

Neeraj 
Gupta

info@juslawoffi
ces.com

CS 
(COMM)/352/2
024

Union Bank Of 
India Vs 
Kishori Lal

Deepa 
Gupta

advocate.deepa.
gupta.com

CS 
(COMM)/355/2
024

Tushar Suneja 
Vs Sanjay 
Kumar

Shashank 
Sharma

Shashanksharm
a.advocate@gm
ail.com

CS 
(COMM)/356/2
024

Dinesh 
Sharma Prop 
Of M/s 
Triumph 
Incorporation 
Vs Nancey 
Manchanda

Rakesh 
Kumar 
Shukla

rks108@gmail.c
om

CS 
(COMM)/357/2
024

Amarjeet 
Singh Vs M/S 
BANGA 
(iNDIA) 
PLASTIC 
MOULDS LLP 
AND Ors

Dev Raj 
Sharma

devsharmaadvo
cate@gmail.co
m

CS 
(COMM)/368/2
024

Neeraj Mohan 
Vs Neha Singh

Jitin Mann manasso247@g
mail.com
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No.
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Petitioner 
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Advocate 
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18 West

373/2024 27-04-2024 9997345670 13.12.2023

375/2024 29-04-2024 9997684194 14.03.2024

381/2024 30-04-2024 8375834329 09.04.2024

19 West 02-04-2024 9811786067 11-12-2023

Misc DJ/257/2024 03-04-2024 7982556247 26-03-2024

03-04-2024 7982556247 26-03-2024

03-04-2024 9810386632 27-10-2020

03-04-2024 9811373999 19-02-2024

04-04-2024 981149439

06-04-2024 9810194135 02-04-2024

09-04-2024

10-04-2024 8851315141 16-03-2024

10-04-2024 8851315141 16-03-2024

15-04-2024 9911591774 Not Provided

15-04-2024 8285672608 10-02-2021

SH. AJAY GUPTA, 
DISTRICT JUDGE 
(COMMERCIAL COURT)

CS 
(COMM)/373/2
024

Krishna Plastic 
Industries Vs 
Srg Moulding

Sarthak 
Katyal

advsarthakkaty
al@gmail.com

CS 
(COMM)/375/2
024

M/s Maa 
Bhawani 
Enterprises Vs 
M/s 
Madhucon 
Projects Ltd

Karan 
Bhambri

ADVKARANBA
MBARI@GMAI
L.COM

CS 
(COMM)/381/2
024

Shri Prakash 
Pritwani  
Proprietor Of 
M/s G M 
Welding And 
Mill Store Vs 
M/s Jag 
Rattan Daan 
Singh And Co  
Through Its 
Partners Mr 
Davinder 
Singh Mr 
Jatinder Singh

Rahul Ohri arlegal266@gm
ail.com

SH. NARESH KUMAR 
MALHOTRA, DISTRICT 
JUDGE (COMMERCIAL 
COURT)

403
Extn Block

CS 
(COMM)/300/2
024

CS 
(COMM)/300/2024

State Bank Of 
India Vs 
Pramod 
Kumar

Sweety Sood msssoodadvoca
te@gmail.com

Misc 
DJ/257/2024

Naresh Kumar 
Sah Vs K P 
Flexipak 
Private 
Limited

Subham 
Kumar 
Mandal

mandaladvo@g
mail.com

CS 
(COMM)/303/2
024

CS 
(COMM)/303/2024

Ajay Mandal 
Vs Syed Imran

Subham 
Kumar 
Mandal

mandaladvo@g
mail.com

CS 
(COMM)/304/2
024

CS 
(COMM)/304/2024

Navigators 
Visa Global 
Logistics 
Limited Vs 
Rohtak Timber 
Private 
Limited

Akansha 
Kapoor

JUSTIZIALEG
AL@GMAIL.C
OM

CS 
(COMM)/305/2
024

CS 
(COMM)/305/2024

Union Bank of 
India Vs 
Manish Gulati

Vijay 
Lakshmi 
Jain

advvijaylakshm
ijain@gmil.com

Execution 
(Comm.)/101/2
024

Execution 
(Comm.)/101/2024

NK Sales 
Corporation Vs 
M/s KP 
Flexipak 
Private 
Limited

Ankit 
Kashyap

dcslawfirm@ou
tlook.com

CS 
(COMM)/313/2
024

CS 
(COMM)/313/2024

Naveen 
Sabharwal Vs 
Saurabh Bajaj

Rajesh 
Mahindru

r_mahindru@r
ediffmail.com

Execution 
(Comm.)/106/2
024

Execution 
(Comm.)/106/2024

Renu Sharma 
Vs Next 
Generation 
Deals India Pvt 
Ltd

CS 
(COMM)/323/2
024

CS 
(COMM)/323/2024

Girish Singh 
Bhadauria Vs 
Surendra 
Kumar

Lalit Bhati lawshare2018@
gmail

CS 
(COMM)/324/2
024

CS 
(COMM)/324/2024

Girish Singh 
Bhadauria Vs 
Surendra 
Kumar

Lalit Bhati lawshare2018@
gmail

CS 
(COMM)/337/2
024

CS 
(COMM)/337/2024

Oditi 
Appliances 
LLP Vs 
Mahanama 
Traders

Prakash Jha

CS 
(COMM)/338/2
024

CS 
(COMM)/338/2024

Saraogi Super 
Sales Pvt 
Limited Vs 
Manika 
Textiles

Varun Bedi advocatevarunb
edi@gmail.com



Court District Court Room Case Type Case Number Advocate
No.

Date of 
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Advocate 
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Advocate 
email ID
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19 West

16-04-2024 9811166800 05-04-2024

16-04-2024 9311210052 10-04-2024

16-04-2024 9999132159

20-04-2024

20-04-2024 9999442895 26-03-2024

22-04-2024 9810143569 02-04-2024

23-04-2024 9811129475 03-04-2024

23-04-2024 9811129475 03-04-2024

23-04-2024 9999050853 08-03-2024

29-04-2024 8825276304 10-02-2024

30-04-2024

20 1 CS(COMM) 308/2024 02.04.2024 9811375940 19.03.2024

1 CS(COMM) 307/2024 02.04.2024 7506433495 18.03.2024

1 OMP(COMM) 69/2024 04.04.2024 9650872772 15.03.2024

1 CS(COMM) 312/2024 04.04.2024 07.02.2024

SH. NARESH KUMAR 
MALHOTRA, DISTRICT 
JUDGE (COMMERCIAL 
COURT)

CS 
(COMM)/339/2
024

CS 
(COMM)/339/2024

ASI  Sales Pvt  
Ltd Vs Atma 
Ram Sharma 
and Sons and 
Ors

Ashish 
Kapoor

ashishkapur07
@gmail.com

CS 
(COMM)/340/2
024

CS 
(COMM)/340/2024

Honey Vohra 
And Sons, 
HUF Vs Vijay 
Kumar Jaiswal

Shalu 
Kumari

aktripathi@gm
ail.com

CS 
(COMM)/341/2
024

CS 
(COMM)/341/2024

State Bank Of 
India Vs 
Neeraj Sharma 
 Prop Of Ms 
Tanvi Agencies

Adaita 
Kumar Rout

Execution 
(Comm.)/113/2
024

Execution 
(Comm.)/113/2024

Sundaram 
Finance Ltd Vs 
Suresh Kumar 
Mishra

CS 
(COMM)/348/2
024

CS 
(COMM)/348/2024

M/S Swastik 
Pipe Ltd Vs 
Singla Pipe 
Industries

Rinny 
Abharam

bhushanadv@g
mail.com

CS 
(COMM)/351/2
024

CS 
(COMM)/351/2024

Auriga 
Research 
Private 
Limited Vs 
Aishwarya 
Healthcare

Shitij Saini shitij@sainiand
saini.com

CS 
(COMM)/359/2
024

CS 
(COMM)/359/2024

M/s 
Professional 
Impex Pvt. 
Ltd. Vs M/s 
Asis Industries 
Ltd

Kavita 
Kumari

klmishraadvo@
gmail.com

CS 
(COMM)/360/2
024

CS 
(COMM)/360/2024

M/s 
Professional 
Impex Pvt. 
Ltd. Vs Shirdi 
Industries Ltd

Kavita 
Kumari

klmishraadvo@
gmail.com

CS 
(COMM)/362/2
024

CS 
(COMM)/362/2024

Canara Bank 
Vs Gurbachan 
Singh Bamrah

Nilendu 
Vatsyayan

nilenduvatsyay
an@gmail.com

CS 
(COMM)/380/2
024

CS 
(COMM)/380/2024

Ankit Singh Vs 
Rattan Lal

Neeraj Jha neerajjhaadv@
gmail.com

Execution 
(Comm.)/127/2
024

Execution 
(Comm.)/127/2024

Well Trans 
Logistics 
Private 
Limited Vs 
Anshu 
Overseas 
Impex Private 
LimitedSH. ANURAG SAIN, 

DISTRICT JUDGE 
(COMMERCIAL COURT)-
01

NEW 
DELHI

INDIAN BANK 
VS. MR. 
AJEET SINGH

SUBODH 
KUMAR 
SINGH

ADVSUBODHK
UMARSINGH
@GMAIL.COM

M/S ECSO 
GLOBAL 
PRIVATE 
LIMITDE VS. 
CAROLYN 
MIRANDA

SHIKHAR 
KHARE

OFFICE@SHIK
HARKHARE.I
N

NAFED VS. 
RAVINDER 
GOYAL

CHITRANS
HUL A. 
SINHA

CHITRANSHU
L.SINHA@OUT
LOOK.COM

BANK OF 
BARODA VS. 
MR. ARIF 
KHAN

SUMEET 
ANAND/PR
ATYUSH 
PARIMAL

9953154353, 
9971444643

SUMEETANAN
D.ADV@GMAI
L.COM
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20

1 CS(COMM) 311/2024 04.04.2024 9810640303 27.03.2024

1 313/2024 05.04.2024 9810134793 28.03.2024

1 CS(COMM) 314/2024 05.04.2024 9810624262 14.12.2023

1 CS(COMM) 315/2024 06.04.2024 9873928163 04.03.2024

1 CS(COMM) 325/2024 08.04.2024 9310934697 19.03.2024

1 CS(COMM) 324/2024 08.04.2024 9310934697 19.03.2024

1 CS(COMM) 323/2024 08.04.2024 991011171 22.03.2024

1 CS(COMM) 331/2024 10.04.2024 8726470000 13.03.2024

1 OMP(COMM) 80/2024 12.04.2024 9968834523 19.02.2024

1 CS(COMM) 341/2024 16.04.2024 9818038100 27.03.2024

1 CS(COMM) 342/2024 16.04.2024 9818038100 27.03.2024

1 343/2024 16.04.2024 10.04.2024

1 CS(COMM) 345/2024 18.04.2024 9654968449 20.12.2023

1 CS(COMM) 349/2024 19.04.2024 20.03.2024

1 ARB.A.(COMM) 6/2024 19.04.2024 9810565403 28.02.2024

SH. ANURAG SAIN, 
DISTRICT JUDGE 
(COMMERCIAL COURT)-
01

NEW 
DELHI

HT MEDIA 
LTD. VS. 
SOURINDER 
NATH DUTTA 
PRORIETOR 
MEDIA ONE 
SOLUTION

MR. 
MADHUR 
DHINGRA

MADHUR@AM
SASSOCIATES.
CO.IN

CS(COMM)    
TRADE MARK

M/S HERO 
INVESTCORP 
PVT. LTD. 
AND ANR. VS. 
3D 
DISTRIBUTIO
N & ANR.

ANIL 
KUMAR 
SAHU

ALLIPCARE@
GMAIL.COM

FEDERAL-
MOGUL 
GOETZE 
(INDIA) 
LIMITED VS. 
EMTEX 
ENGINEERIN
G PRIVATE 
LIMITED

SH. VINAY 
SHUKLA

VINAYSHUKL
A@WHITESPA
N.IN

SH. 
PRABHUWAN 
PRASAD VS. 
ADVANCE 
TECH 
ENGINEERIN
G PVT. LTD.

CHANDRA 
BHUSHAN 
BHATT

HEYCHANDRA
72@GMAIL.CO
M

M/S TRANS 
CONTINENTA
L FREIGHT 
SERVICE (I) 
PVT. LTD. VS. 
M/S 
PROMARK 
TECHNOLOGI
ES PVT. LTD.

SANDEEP 
KUMAR 
KARN

ADVSANDEEP
KUMARKARN
@GMAIL.COM

M/S TRANS 
CONTINENTA
L FREIGHT 
SERVICE (I) 
PVT. LTD. VS. 
M/S SUMERU 
VERRDHE 
TECHNOLOGI
ES

SANDEEP 
KUMAR 
KARN

ADVSANDEEP
KUMARKARN
@GMAIL.COM

M/S IPL 
BIOLOGICAL 
LTD. VS. M/S 
ZAKWAN 
BEEJ 
BHANDAR 
AND ANR.

UMAKANT 
KATARIA & 
RASHMI 
MUTREJA

LEXSOLUTIO3
5@GMAIL.CO
M

UTTARANCH
AL CABLE 
AND 
CONDUCTOR 
PVT. TLD VS. 
BAGLAMUKH
I DEVI 
UDYOG PVT. 
TLD.

HARSH 
AGARWAL

ADVHARSHAG
RAWAL@GMA
IL.COM

FAIMID 
KHAN VS. 
M/S HERO 
FINCORP 
LTD. & ANR.

PRABHASH 
KUMAR

ADV.KPRABH
ASH@GMAIL.
COM

UCO BANK 
VS. KAPIL 
CHAUDHARY

SHIKHAR 
KUMAR

SHIKHARKUM
AR73@GMAIL.
COM

UCO BANK 
VS. KAMAL 
SINGH

SHIKHAR 
KUMAR

SHIKHARKUM
AR73@GMAIL.
COM

CS(COMM) 
TRADE MARK

SANDISK LLC 
VS. M/S 
CHANNEL 
MOBILE 
ACCESSORIES

UNITED & 
UNITED

26843455, 
26936783

UNITEDMARK
@UNITEDAND
UNITED.COM

SUNIL 
KUMAR 
GUPTA VS. 
M/S 
SILVERGLAD
ES 
INFRASTRUC
TURE

K K 
MISHRA

KK.MISHRA@
MIDASLEGAL.
ORG, 
SAHIL.NAGPA
L@MIDASLEG
AL.ORG

M/S JINDAL 
EXPORT & 
IMPORT PVT. 
LTD. VS. M/S 
TJS 
JEWELERS

RAJESH 
KUMAR 
SHARMA

9811296935, 
9811296936

NOT 
AVAILABLE

M/S 
BHORUKA 
CLASSIC 
FINANCE VS. 
M/S 
MONEYWISE 
FINANCIAL

TANDON 
LAW 
ASSOCIATE
S

KARUNESHTA
NDON@GMAI
L.COM



Court District Court Room Case Type Case Number Advocate
No.

Date of 
Registration

Petitioner 
Name VS 
Respondent 
Name

Advocate 
Mobile 
Number

Advocate 
email ID

Date of e-
Payment of 
Court Fees

20

1 CS(COMM) 365/2024 24.04.2024 9810110500 01.04.2024

1 CS(COMM) 364/2024 24.04.2024 9999722788 09.04.2024

1 CS(COMM) 367/2024 25.04.2024 23.01.2024

1 CS(COMM) 368/2024 25.04.2024 15.03.2024

1 CS(COMM) 378/2024 26.04.2024 9810410049 07.02.2024

1 CS(COMM) 377/2024 26.04.2024 01.04.2024

1 CS(COMM) 383/2024 27.04.2024 9811025428 22.03.2024

1 CS(COMM) 382/2024 27.04.2024 9999132159 10.04.2024

1 CS(COMM) 381/2024 27.04.2024 45640851 15.04.2024

1 CS(COMM) 385/2024 29.04.2024 011-40536595 09.04.2024

1 CS(COMM) 384/2024 29.04.2024 7276358720 03.04.2024

21 25 CS (COMM.) 306/2024 02-04-2024 9971853567 01.04.2024

25 CS (COMM.) 317/2024 08-04-2024 9811786067 26.03.2024

25 CS (COMM.) 318/2024 08-04-2024 9910111711 26.03.2024

25 CS (COMM.) 319/2024 08-04-2024 9910111711 26.03.2024

SH. ANURAG SAIN, 
DISTRICT JUDGE 
(COMMERCIAL COURT)-
01

NEW 
DELHI

VIJAY 
KUMAR 
SETHI VS. 
BOXLNG 
PRIVATE 
LIMITED

KARAN 
SETHI

KARANSETHI
BIZ@GMAIL.C
OM

HARDIAL 
KAUR 
SANDHU VS. 
SPICEET LTD. 
* ANR.

ANKAN 
SURI

NOT 
AVAILABLE

BANK OF 
INDIA 
VERSUS 
SUMAN & 
OTHERS

SAHIL 
RALLI & 
RISHI RAI 
& KUNAL 
PATIL

09717838348, 
09971618063

SAHILRALLIA
DVOCATE@G
MAIL.COM

STATE BANK 
OF INDIA VS 
MR. MUKH 
RAM PAL 
PROP. O M/S 
RAJ PRINTS

A. K. ROUT  
ASSSOCIAT
ES

9999132159, 
9015565892

ADROUTADVO
CATE@GMAIL.
COM

EXCEL 
PRINTERS 
(PVT.) LTD. 
VS. BFIT

AMIT 
ANAND & 
BRIJESH 
KUMAR 
SINGH

AMITANAND5
@GMAIL.COM

MOHD. 
RASHID VS 
M/S 
SHAPOORJI 
PALLONJI AN 
CO. PVT. LTD.

MOHD. 
YUSUF

9818072530, 
8076336862

ADVMOHDYU
SUF417GMAIL.
COM

INDIAN BANK 
VS. GITANSH 
GULATI & 
ANR.

PANKAJ 
KUMAR 
SINGH

PANKAJSING
HADV34@GM
AIL.COM

STATE BANK 
OF INDIA VS. 
MR. AKASH 
BHARDWAJ & 
ANR.

A. K. ROUT 
(ADV)

AKROUTADVO
CATE@GMAIL.
COM

MR. PRADEEP 
KALRA, 
PROPRIOETO
R OF M/R 
WORLD WIDE 
GRAPHICS 
VS. SAI 
CORPORATIO
N & ORS.

BHARAT 
GUPTA/ 
VARUN 
TYAGI

LEGISTAUXILI
ARY@GMAIL.C
OM

STP LIMITED 
VS. DIA 33 
ENTERPRISE
S INDIA LLP & 
OTHERS

D & V 
LEGAL

DANDV@GMA
IL.COM

RV 
SOLUTIONS 
PVT. LTD. VS. 
MAHENDERA 
MEHTA

SH. ANKIT 
MIGLANI

NOT 
AVAILABLE

SH. VIDYA PRAKASH, 
DISTRICT JUDGE 
(COMMERCIAL COURT)

NEW 
DELHI

Mukul Gupta 
Marketing Pvt 
Ltd Vs Smt 
Lalita

Monica 
Goel(P),

advocatemonic
agoelagmail.co
m

Union Bank Of 
India Vs Ajit

Sweety 
Sood(P),

NOT 
PROVIDED

Ipl Biologicals 
Ltd Vs Pandey 
Krishi Kendra

Umakant 
Kataria(P),

lexsolutio35@g
mail.com

Ipl Biologicals 
Ltd Vs Mala 
Malleswara 
Enterprises

Umakant 
Kataria(P),

lexsolutio35@g
mail.com



Court District Court Room Case Type Case Number Advocate
No.

Date of 
Registration

Petitioner 
Name VS 
Respondent 
Name

Advocate 
Mobile 
Number

Advocate 
email ID

Date of e-
Payment of 
Court Fees

21

25 CS (COMM.) 321/2024 08-04-2024 9990605966 26.03.2024

25 CS (COMM.) 322/2024 08-04-2024 9990605966 26.03.2024

25 CS (COMM.) 336/2024 16-04-2024 9990605966 11.04.2024

25 CS (COMM.) 348/2024 18-04-2024 9891138990 09.04.2024

25 CS (COMM.) 347/2024 18-04-2024 9990605966 09.04.2024

25 CS (COMM.) 346/2024 18-04-2024 9999755355 08.04.2024

25 CS (COMM.) 356/2024 22-04-2024 9871603434 10.04.2024

25 CS (COMM.) 355/2024 22-04-2024 7838390214 10.04.2024

25 CS (COMM.) 359/2024 24-04-2024 9999481545 25.03.2024

25 CS (COMM.) 361/2024 24-04-2024 9871040215 06.04.2024

25 CS (COMM.) 360/2024 24-04-2024 9811899279 11.04.2024

25 CS (COMM.) 371/2024 25-04-2024 9990605966 11.04.2024

25 CS (COMM.) 366/2024 25-04-2024 9990605966 17.03.2024

25 CS (COMM.) 373/2024 26-04-2024 FARAZ(P), 9818072530 15.03.2024

25 CS (COMM.) 372/2024 26-04-2024 9810510565 22.04.2024

SH. VIDYA PRAKASH, 
DISTRICT JUDGE 
(COMMERCIAL COURT)

NEW 
DELHI

Rspl Health 
Private 
Limited Vs 
Rajbirsingh 
Laharisingh 
Sandhu

Shravan 
Bansal(P),

UNITEDMARK
@UNITEDAND
UNITED.COM

Hahnemann 
Scientific 
Laboratory 
Indi Vs Lord S 
Homeopathic 
Laboratory 
India Private 
Limited

Shravan 
Bansal(P),

UNITEDMARK
@UNITEDAND
UNITED.COM

HUGGO BOSS 
AG Vs KAJOL 
MAHENDRA 
BAFNA

Shravan 
Bansal(P),

UNITEDMARK
@UNITEDAND
UNITED.COM

SKYWAYS AIR 
SERVICES 
PVT LTD Vs 
BOSTON 
MATRIX 
LOGISTICS 
PVT LTD

Abhishek 
Kumar(P),

ADVOCATE.AB
HISHEKKUMA
R@GMAIL.CO
M

BALAR 
MARKETING 
PVT LTD Vs 
KUNDAN 
EDIFICE PVT 
LTD

Shravan 
Bansal(P),

UNITEDMARK
@UNITEDAND
UNITED.COM

Nirmal Fibres 
Pvt Ltd Vs 
DIVYANSHI 
ENTERPRISE
S

ARTI 
GUPTA(P),A
(R),

amanasht99@g
mail.com

SIGNIFY 
INNOVATION
S INDIA LTD 
Vs ACARE 
LOGISTICS 
SOLUTIONS 
PVT LTD

ASHISH 
VERMA(P),

ashish@saarass
ociates.in

T V Today 
Network 
Limited Vs 
Basic First 
Learntng Opc 
Pvt Ltd

Shahrukh 
Ejaz(P),

shahrukh ej 
az@1r'otmail. 
com

PASHUPATI 
JEWELLERS 
Vs BANK OF 
BARODA

Pallav 
Saxena(P),

NOT 
PROVIDED

Amber Tour 
Pvt Ltd Vs 
United India 
Insurance Co 
Ltd

KAPIL 
KUMAR(P),

Kapilkumarlaw
office@gmail.co
m

Landschaft 
Atelier Llp Vs 
Nkg 
Infrastructure 
Ltd

Naveen 
Bhardwaj(P)
,

nbassociates@g
mail.com/

Rspl Health 
Private 
Limited Vs 
Amit 
Industries

Shravan 
Bansal(P),

UNITEDMARK
@UNITEDAND
UNITED.COM

Prabha Singhvi 
Vs Johra 
Batool

Shravan 
Bansal(P),

UNITEDMARK
@UNITEDAND
UNITED.COM

Mohd Mohsin 
Vs M/s 
Shapoorji 
Pallonji And 
Co Pvt Ltd

advmohdyusuf4
17@gmail.com

Expo Freight 
Pvt Ltd Vs 
Ritikka Styles 
Llo

MOHD. 
ASIF 
KHAN(P),

Khanasifkhan3
33@gmail.com



Court District Court Room Case Type Case Number Advocate
No.

Date of 
Registration

Petitioner 
Name VS 
Respondent 
Name

Advocate 
Mobile 
Number

Advocate 
email ID

Date of e-
Payment of 
Court Fees

21

25 CS (COMM.) 380/2024 27-04-2024 9999132159 22.04.2024

25 CS (COMM.) 387/2024 30-04-2024 02.04.2024

25 CS (COMM.) 309/2024 03-04-2024 9987566992 02.04.2024

25 CS (COMM.) 320/2024 08-04-2024 8826307745 01.04.2024

22 24 03-04-2024 9548888420 12-03-2024

24 06-04-2024 9811756351 20-03-2024

24 08-04-2024 9716211867 04-04-2024

24 08-04-2024 9910720812 21-03-2024

24 08-04-2024 9910483627 04-04-2024

24 08-04-2024 8191863360 05-04-2024

24 08-04-2024 9818558690 20-03-2024

24 09-04-2024 8920646070 08-04-2024

24 09-04-2024 9990790230 08-04-2024

24 10-04-2024 06-02-2024

24 12-04-2024 20-03-2024

SH. VIDYA PRAKASH, 
DISTRICT JUDGE 
(COMMERCIAL COURT)

NEW 
DELHI

State Bank Of 
India Vs Sunita 
Gehlot

ADAITA 
KUMAR  
ROUT(P),

akroutadvocate
@gmail.com

M/S IRC 
RUBBER 
COMPANY Vs 
M/S QPAVE 
SOLUTION 
PVT LTD AND 
ORS

MAYANK 
BARUA(P),

NOT 
PRIVIDED

pravinkumar90
@gmail.com

AKSHITA 
FOODS Vs 
ANSA 
RETAILS PVT 
LTD

Yash 
Chaturvedi(
P),

Yash _ 
chatur@yahoo.
co.in,

Bank Of India 
Vs Ashok 
Kumar Ravi

Sumit 
kumar(P),

sumitkumar.cnl
u271@gmail.co
m

SH. VINEETA GOYAL, 
DISTRICT JUDGE 
(COMMERCIAL COURT)-
03 

SUIT FOR 
RECOVERY

CS 
(COMM)/310/2024

The Supreme 
Industries 
Limited Vs 
Shashi 
Krishanmohan 
Dhingra

SHRIHAR 
TRIPATHI(
P),

advocate.shriha
r@gmail.com

SUIT FOR 
RECOVERY

CS 
(COMM)/316/2024

State Bank Of 
India Vs Ms 
Indira

Mukesh 
Ranjan(P),

NOT 
AVAILABLE

SUIT FOR 
RECOVERY

OMP 
(COMM)/78/2024

Tota Ram Vs 
Iifl Home 
Finance 
Limited

Vishal 
Yadav(P),

advocatevishaly
adav@gmail.co
m

SUIT FOR 
RECOVERY

CS 
(COMM)/328/2024

Ch Robinson 
Worldwide 
Freight India 
Pvt Ltd Vs Zak 
Rugs Private 
Limited

ABHISHEK 
KUMAR 
SINGH(P),

abhinik125@g
mail.com

SUIT FOR 
RECOVERY

OMP 
(COMM)/77/2024

Indiabull 
Enterprsies 
Formaly 
Knwon Soril 
Infra 
Resoruces Ltd 
Vs Sivagami 
Ramesh Prop 
Siva Traders

Mr Rishi 
Agarwala(P)
,

chauhanrajes@
gmail.com

SUIT FOR 
RECOVERY

OMP 
(COMM)/76/2024

Dsiidc Vs Vikas 
Verma

Rohit 
Lochav(P),

rohitlochav96@
gmail.com

SUIT FOR 
TRADEMARK

CS 
(COMM)/327/2024

M/s Rajshahi 
Food And  Ors 
Vs Sanjay 
Chhorwani

Shailen 
Bhatia(P),

advocate.shaile
nbhatia89@gm
ail.com

SUIT FOR 
TRADEMARK

CS 
(COMM)/329/2024

Bank Of India 
Vs Himanshi 
Kumar

sandeep 
singh(P),

sandeepanshla
w@gmail.com

SUIT FOR 
RECOVERY

CS 
(COMM)/330/2024

Mis 
Neelkantham 
Systems 
Private 
Limited Vs Ms 
Petronet Lng 
Limited  
Others

Sakshi 
kumari(P),

NOT 
AVAILABLE

SUIT FOR 
TRADEMARK

CS 
(COMM)/332/2024

Kama 
Ayurveda Pvt 
Ltd Vs Central 
Cottage 
Industries 
Corporation Of 
India Through 
Its Managing 
Director/ Chief 
General 
Manage

Vinay 
Jaiswal(P),

NOT 
AVAILABLE

NOT 
AVAILABLE

SUIT FOR 
TRADEMARK

CS 
(COMM)/333/2024

Avinash Goyal 
Huf Through 
Its Karta 
Manish Goyal 
Vs Sohail 
Akhtar

Dhruv 
sachdeva(P),

NOT 
AVAILABLE

NOT 
AVAILABLE



Court District Court Room Case Type Case Number Advocate
No.

Date of 
Registration

Petitioner 
Name VS 
Respondent 
Name

Advocate 
Mobile 
Number

Advocate 
email ID

Date of e-
Payment of 
Court Fees

22

24 15-04-2024 9711404505 05-04-2024

24 16-04-2024 28-02-2024

24 16-04-2024 9810017859 04-04-2024

24 16-04-2024 9999350250 16-03-2024

24 16-04-2024 9818038100 27-03-2024

24 18-04-2024 9873815455 28-03-2024

24 19-04-2024 9818558690 20-03-2024

24 19-04-2024 03-04-2024

24 20-04-2024 8800994493 19-03-2024

24 20-04-2024 9873237772 30-01-2024

24 22-04-2024 9810005591 18-03-2024

24 23-04-2024 9873416665 18-04-2024

24 23-04-2024 9873416665 18-04-2024

24 23-04-2024 9873416665 18-04-2024

24 23-04-2024 9873416665 18-04-2024

SH. VINEETA GOYAL, 
DISTRICT JUDGE 
(COMMERCIAL COURT)-
03 

SUIT FOR 
RECOVERY

CS 
(COMM)/335/2024

HDFC LTD Vs 
KAMAL 
JOSHI

ARJUN 
JAIN(P),

arj.jain@gmail.
com

APPEAL U/S 37 
OF 
ARBITRATION 
& 
CONCILIATIO
N ACT

CS 
(COMM)/338/2024

Edge 
Marketing Pvt 
Ltd Vs vinay 
mani tripathi

preetpal 
singh(P),

NOT 
AVAILABLE

NOT 
AVAILABLE

SUIT FOR 
RECOVERY

CS 
(COMM)/339/2024

Rspl Health 
Private 
Limited Vs 
Suman Kumar

Shravan 
Bansal(P),

skbansalipr@g
mail.com

SUIT FOR 
RECOVERY

CS 
(COMM)/340/2024

Spize 
Hospitality Vs 
Startrek 
Holdings Pvt 
Ltd

RAHUL 
GARG(P),

rahulgargadvoc
ate@outlook.co
m

SUIT FOR 
TRADEMARK

CS 
(COMM)/337/2024

Uco Bank Vs 
Mukhmeet 
Singh

Shikhar 
Kumar(P),

shikharkumar7
3@gmail.com

SUIT FOR 
RECOVERY

CS 
(COMM)/344/2024

Neha Jain Vs 
Hindustan 
Construction 
Company 
Limited

ranbir 
singh(P),

ranbirsingh.dah
iya0@gmail.co
m

SUIT FOR 
RECOVERY

CS 
(COMM)/350/2024

Shri Dayaldas 
Israni Vs Shri 
Narayan Lal

Shailen 
Bhatia(P),

advocate.shaile
nbhatia89@gm
ail.com

OBJECTION 
U/S 34 OF 
ARBITRATION 
& 
CONCILIATIO
N ACT

CS 
(COMM)/351/2024

Parle Agro 
Private 
Limited Vs 
Foodsant 
Private 
Limited

manav 
kumar(P),

NOT 
AVAILABLE

NOT 
AVAILABLE

SUIT FOR 
RECOVERY

CS 
(COMM)/353/2024

Yug  Bite And 
Vittles Pvt Ltd 
Vs Rolls Ville 
And Ors

Aryan 
Arora(P),

aryan@legalally
.in

SUIT FOR 
RECOVERY

CS 
(COMM)/354/2024

Brij Industries 
Vs S S Mart

JYOTI 
VERMA(P),

vjyoti0009@g
mail.com

SUIT FOR 
RECOVERY

CS 
(COMM)/357/2024

Sunrise Freight 
Forwarders 
Private 
Limited Vs 
Prominent 
Forgings 
Private 
Limited And 
Others

Manish 
Kohli(P),

manishkohlian
dcompany@gm
ail.com

SUIT FOR 
RECOVERY

OMP 
(COMM)/96/2024

M/s Indian 
Agro 
Marketing 
Coop Ltd Vs 
Union Of India

Vijay 
Kasana(P),

vijaydkasana@
gmail.com

SUIT FOR 
RECOVERY

OMP 
(COMM)/93/2024

M/s Indian 
Agro 
Marketing 
Coop Ltd Vs 
Union Of India

Vijay 
Kasana(P),

vijaydkasana@
gmail.com

SUIT FOR 
RECOVERY

OMP 
(COMM)/95/2024

M/s Indian 
Agro 
Marketing 
Coop Ltd Vs 
Union Of India

Vijay 
Kasana(P),

vijaydkasana@
gmail.com

SUIT FOR 
RECOVERY

OMP 
(COMM)/94/2024

M/s Indian 
Agro 
Marketing 
Coop Ltd Vs 
Union Of India

Vijay 
Kasana(P),

vijaydkasana@
gmail.com



Court District Court Room Case Type Case Number Advocate
No.

Date of 
Registration

Petitioner 
Name VS 
Respondent 
Name

Advocate 
Mobile 
Number

Advocate 
email ID

Date of e-
Payment of 
Court Fees

22

24 23-04-2024 9873416665 18-04-2024

24 23-04-2024 9873416665 18-04-2024

24 23-04-2024 9873416665 18-04-2024

24 23-04-2024 8130776225 20-03-2024

24 24-04-2024 9310003050 20-03-2024

24 25-04-2024 9312276235 22-05-2023

24 25-04-2024 9810017859 16-04-2024

24 26-04-2024 16-04-2024

24 26-04-2024 8447833470 01-04-2024

24 26-04-2024 FARAZ(P), 14-04-2024

24 26-04-2024 7838929829 01-04-2024

24 27-04-2024 9540787097 21-03-2024

24 30-04-2024 9811024490 16-04-2024

23 SOUTH Civil Case 06-04-2024 9810021846 15.02.2024

Civil Case 10-04-2024 9910264203 03.04.2022

SH. VINEETA GOYAL, 
DISTRICT JUDGE 
(COMMERCIAL COURT)-
03 

SUIT FOR 
RECOVERY

OMP 
(COMM)/97/2024

M/s Indian 
Agro 
Marketing 
Coop Ltd Vs 
Union Of India

Vijay 
Kasana(P),

vijaydkasana@
gmail.com

SUIT FOR 
RECOVERY

OMP 
(COMM)/92/2024

M/s Indian 
Agro 
Marketing 
Coop Ltd Vs 
Union Of India

Vijay 
Kasana(P),

vijaydkasana@
gmail.com

SUIT FOR 
RECOVERY

OMP 
(COMM)/91/2024

M/s Indian 
Agro 
Marketing 
Coop Ltd Vs 
Union Of India

Vijay 
Kasana(P),

vijaydkasana@
gmail.com

SUIT FOR 
RECOVERY

CS 
(COMM)/358/2024

Shray 
Enterprises Vs 
Buddy Retails 
Pvt Ltd

Akshay 
Kumar(P),

hayjazzy8867@
gmail.com

SUIT FOR 
RECOVERY

CS 
(COMM)/362/2024

Anwar Z 
Shirpurwala Vs 
Confederation 
Of Hospitality 
Of Technology 
And Tourism 
Industry

Manish 
Kumar(P),

manishsharma5
473@gmail.co
m

SUIT FOR 
RECOVERY

CS 
(COMM)/369/2024

Kunal Singhal 
Vs M/s Square 
Ess Fresh 
India Pvt Ltd 
M/s Mnss 
Fresh Ype 
Retail Pvt Ltd

RAHUL 
DEV 
TYAGI(P),

tyagi.rahuldev
@gmail.com

SUIT FOR 
RECOVERY

CS 
(COMM)/370/2024

Krbl Limited 
Vs Sri Krishna 
Agenices

Shravan 
Bansal(P),

skbansalipr@g
mail.com

SUIT FOR 
RECOVERY

OMP 
(COMM)/105/2024

Vishal 
Chaudhary Vs 
Dabur India 
Limited

Utkarsh  
Bhatt(P),

NOT 
AVAILABLE

NOT 
AVAILABLE

SUIT FOR 
RECOVERY

CS 
(COMM)/374/2024

Bank Of 
Baroda Vs 
Krishan 
Kumar Arya

Geetanjali 
Sharma(P),

advocate.134@
gmail.com

SUIT FOR 
RECOVERY

CS 
(COMM)/375/2024

Mohd 
Gulnawaz Vs 
M/s Shapoorji 
Pallonji

NOT 
AVAILABLE

NOT 
AVAILABLE

SUIT FOR 
RECOVERY

CS 
(COMM)/376/2024

State Bank Of 
India Vs Akash 
Lingwal

Gopal 
Chand 
Sharma(P),

Sharma9683@
gmail.com

SUIT FOR 
RECOVERY

CS 
(COMM)/379/2024

M/s Indian 
Geotechnical 
Services Now 
Known As M/s 
Igs 
Geotechnical 
Services Llp Vs 
M/s Kmc 
Construction 
Limited

SUDHINDR
A 
TRIPATHI(
P),

sudhindratripat
hi@gmail.com

SUIT FOR 
RECOVERY

CS 
(COMM)/386/2024

Canara Bank 
Vs Mohd Arzoo

ARUN 
DUGGAL(P)
,

arunduggal@ya
hoo.in

MS. SAVITA RAO, 
DISTRICT 
JUDGE(COMMERCIAL 
COURT)

12, New Court 
Block-I

CS 
(COMM)/164/2024

State Bank Of 
India Vs 
Bijender Singh

NAZIA 
PARVEEN(P
),

sagarandsagar
@live.com

12, New Court 
Block-I

CS 
(COMM)/177/2024

M/s Buniyad 
Realty Ltd Vs 
M/s Shree 
Krishna 
Exports Pvt 
Ltd

Ishaan  
Chawla(P),

ishaan22chawla
@gmail.com



Court District Court Room Case Type Case Number Advocate
No.

Date of 
Registration

Petitioner 
Name VS 
Respondent 
Name

Advocate 
Mobile 
Number

Advocate 
email ID

Date of e-
Payment of 
Court Fees

23 SOUTH

Civil Case 12-04-2024 9811105891 05.03.2024

Civil Case 12-04-2024 27-02-2024

Civil Case 12-04-2024 27-02-2024

Civil Case 16-04-2024 9818061242 12.04.2024

Civil Case 18-04-2024 9971450568 21.02.2024

Civil Case 20-04-2024 12.04.2024

Civil Case 23-04-2024 9868188196 25.08.2022

Civil Case 24-04-2024 9811067017 04.04.2024

Civil Case 26-04-2024 16.04.2024

Civil Case 27-04-2024 9811196644 03.04.2024

Civil Case 29-04-2024 96544224557 23.04.2024

Civil Case 30-04-2024 9811013123 15.04.2024

Civil Case CS DJ/303/2024 30-04-2024 9999068681 08.04.2024

24 SOUTH NIL

25 SH. SANDEEP YADAV South Commercial 02-04-2024 9910536696 24-08-2023

MS. SAVITA RAO, 
DISTRICT 
JUDGE(COMMERCIAL 
COURT)

12, New Court 
Block-I

CS 
(COMM)/181/2024

Akg Shuttering 
Vs Sahaj 
Construction

GURSAT 
SINGH 
VACHHER(
P),

gursat@gsvlega
l.com

12, New Court 
Block-I

CS 
(COMM)/180/2024

Union Bank Of 
India Vs Ashok 
Jain

AMBUJ 
TIWARI(P),

9968076150, 
9582682581

rakeshsinha24
@gmail.com

12, New Court 
Block-I

CS 
(COMM)/179/2024

Union Bank Of 
India Vs Nidhi 
Sharma

AMBUJ 
TIWARI(P),

9968076150, 
9582682581

rakeshsinha24
@gmail.com

12, New Court 
Block-I

CS 
(COMM)/188/2024

Siemens 
Industry 
Software Inc 
Vs Prasad P 
Gulavani

Aarshia 
Behl(P),

aarshia@saikris
hnaassociates.c
om

12, New Court 
Block-I

CS 
(COMM)/191/2024

Jitendra 
Kumar Vs 
Saurabh 
Sharma

TARUN 
GULIA(P),

tarungulia@gm
ail.com

12, New Court 
Block-I

CS 
(COMM)/198/2024

M/s Candid 
Ventures Pvt 
Ltd Vs Ms 
Aryan Infra 
Heights Pvt 
Ltd

Sonu 
Vivek(P),

9810729489, 
9650741528

pratap.sharma1
2@gmail.com

12, New Court 
Block-I

CS 
(COMM)/202/2024

Kanta Deshwal 
Vs Ajay Kumar 
Yadav

Shikha  
goyal(P),

adv.varunyadav
@gmail.com

12, New Court 
Block-I

CS 
(COMM)/205/2024

Consolidated 
Carpet 
Industries Ltd 
Vs Soumya 
Poorv Nirman 
Pvt Ltd

Gurmeet  
Narula(P),

gnarula@hotm
ail.com

12, New Court 
Block-I

CS 
(COMM)/209/2024

State Bank Of 
India Vs Shanti 
Kudada

RANI  
BHARDWA
J(P),

9643680913, 
8010410831

rbhardwajassoc
iate@gmail.co
m

12, New Court 
Block-I

CS 
(COMM)/212/2024

Kamlesh 
Aggarwal Vs 
Sureka Public 
Charity Trust

Surender 
Gupta(P),

surendergupta.
adv@gmail.com

12, New Court 
Block-I

CS 
(COMM)/213/2024

M/s Prive 
Luxury 
Limited Vs 
Growth Spurts 
And Beyond 
Pvt Ltd

SUNIL 
SINGH(P),

advsunilsinghp
@gmail.com

12, New Court 
Block-I

CS 
(COMM)/215/2024

AMIT KUMAR 
SINGH Vs K V 
R Rail Infra 
Consultancy 
Services

D Rajeshwar 
Rao(P),

trinitylexco@ya
hoo.co.in

12, New Court 
Block-I

Geeta Passi 
Through Her 
Spa Holder Sh 
Sanjeev Kumar 
Bedi Vs 
Amulya Homes

ANSH 
SINGH 
LUTHRA(P)
,

chambers@ans
hsinghluthra.co
m

MS. ANURADHA SHUKLA 
BHARDWAJ, DISTRICT 
JUDGE(COMMERCIAL 
COURT)

17, New Court 
Block-I

CS 
(COMM)/152/2024

M/s Sahara 
Traders Vs 
Tejaswani P3 
Development 
Pvt Ltd

SHAHID 
AHMAD(P),

shahidahmedad
vocate@gmail.c
om 



Court District Court Room Case Type Case Number Advocate
No.

Date of 
Registration

Petitioner 
Name VS 
Respondent 
Name

Advocate 
Mobile 
Number

Advocate 
email ID

Date of e-
Payment of 
Court Fees25 SH. SANDEEP YADAV South

Commercial 04-04-2024 9818257310 08-01-2024

Commercial 10-04-2024 9971617786 24-01-2024

Commercial 09-04-2024 11-22377840 20-02-2024

Commercial 09-04-2024 11-22377840 20-02-2024

Commercial 03-04-2024 011-26843455 12-03-2024

Commercial 25-04-2024 9811783019 28-02-2024

Commercial 12-04-2024 9811898399 15-02-2024

Commercial 05-04-2024 9818202368 02-04-2024

Commercial 08-04-2024 9811352998 30-03-2024

Commercial 12-04-2024 9971291939 22-03-2024

Commercial 19-04-2024 9810343732 01-04-2024

Commercial 19-04-2024 9810343732 01-04-2024

Commercial 19-04-2024 9810343732 01-04-2024

Commercial 25-04-2024 9555026238 Not Provided 15-04-2024

26 South Commercial 02-04-2024 9643713189 15.01.2024

17, New Court 
Block-I

CS 
(COMM)/162/2024

K S Agencies 
Vs Nayati 
Healthcare 
And Research 
Ncr Pvt Ltd

ANUBHAV 
TYAGI(P),

anubhavl603@
gmail.com

17, New Court 
Block-I

CS 
(COMM)/178/2024

M/s Premier 
Roadlines 
Limited Vs 
Himskaf 
Systems 
Private 
Limited

Rehana 
Ahmed(P),

inayat513@gma
il.com

17, New Court 
Block-I

CS 
(COMM)/175/2024

State Bank Of 
India Vs Punit 
Tirkey

NAZIA 
PARVEEN(P
),

sagarandsagar
@live.com

17, New Court 
Block-I

CS 
(COMM)/176/2024

State Bank Of 
India Vs Atul 
Kumar

NAZIA 
PARVEEN(P
),

sagarandsagar
@live.com

17, New Court 
Block-I

CS 
(COMM)/156/2024

Loreal Sa Vs 
Jaydip 
Dineshbhai 
Babariya

Shravan 
Bansal(P),

unitedmark@u
ni 
tedandunited. 
com 

17, New Court 
Block-I

CS 
(COMM)/207/2024

Integrated 
Allied Services 
Pvt Ltd Vs Avj 
Dreams 
Constructions 
Pvt Ltd

Akshay 
Goel(P),

akshay.goel10@
agandassociates
.in.

17, New Court 
Block-I

CS 
(COMM)/184/2024

Dheeraj 
Nathani Vs 
Avantika 
Didwania

MANISH 
DEWAN(P),

manish 
@klfindia.com 

17, New Court 
Block-I

CS 
(COMM)/163/2024

R H Agro 
Overseas Pvt 
Ltd Vs Sunil 
Kumar Pansari

Bindra 
Rana(P),

litigation.ip@ss
rana.com

17, New Court 
Block-I

CS 
(COMM)/168/2024

Nishit Goel 
Prop Raj 
Automobiles 
Vs Mahendra 
Singh Prop 
M/s Shyam 
Earth Movers

Vibhor 
Garg(P),

vibhor@bavleg
al.in

17, New Court 
Block-I

CS 
(COMM)/183/2024

Zetwerk 
Manufacturing 
Business 
Private 
Limited Vs 
Bholasingh 
Jaiprakash 
Construction 
Limited

Purushotta
m Jha(P),

mail@agneyleg
al.in

17, New Court 
Block-I

CS 
(COMM)/196/2024

State Bank Of 
India Vs Asha 
Devi

KAMLESH 
KUMAR 
SINGH(P),

ksingh1123@re
diffmail.com

17, New Court 
Block-I

CS 
(COMM)/197/2024

State Bank Of 
India Vs Prem 
Chand

KAMLESH 
KUMAR 
SINGH(P),

ksingh1123@re
diffmail.com

17, New Court 
Block-I

CS 
(COMM)/195/2024

State Bank Of 
India Vs 
Mithlesh

KAMLESH 
KUMAR 
SINGH(P),

ksingh1123@re
diffmail.com

17, New Court 
Block-I

CS 
(COMM)/206/2024

Kcubes Vs 
Ajmani 
International 
School And 
Anr

Zahid 
Ansari(P),

SH. SANJEEV KUMAR 
SINGH, COMMERCIAL 
COURT.

29, New Court 
Block-II

CS 
(COMM)/155/2024

Entero 
Healthcare 
Solutions Ltd 
Vs All India 
Mediacal 
Sciences

Rohit 
Kumar(P),

rohitkumar984
2@gmail.com



Court District Court Room Case Type Case Number Advocate
No.

Date of 
Registration

Petitioner 
Name VS 
Respondent 
Name

Advocate 
Mobile 
Number

Advocate 
email ID

Date of e-
Payment of 
Court Fees26 South

Commercial 04-04-2024 26920500 20.03.2024

Commercial 04-04-2024 9818823289 23.03.2024

Commercial 06-04-2024 9910762137 21.03.2024

Commercial 08-04-2024 9810042189 01.04.2024

Commercial 09-04-2024 9818061242 Not Provided 05.04.2024

Commercial 09-04-2024 9312217105 21.08.2023

Commercial 09-04-2024 9711142200 05.04.2024

Commercial 12-04-2024 9811105891 05.03.2024

Commercial 15-04-2024 9818131566 28.02.2024

Commercial 22-04-2024 9990969164 Not Provided 18.04.2024

Commercial 22-04-2024 9911616758 Not Provided 01.04.2024

Commercial 22-04-2024 9818823289 25.03.2024

Commercial 23-04-2024 9910411577 19.04.2024

Commercial 26-04-2024 9643680913 16.04.2024

Commercial 26-04-2024 9811969215 03.04.2024

SH. SANJEEV KUMAR 
SINGH, COMMERCIAL 
COURT.

29, New Court 
Block-II

CS 
(COMM)/159/2024

Millennium 
Copthorne 
International 
Limited Vs 
Aftab Nasir 
Chakra

Abhineet 
Kalia(P),

j.abhay@AMSS
hardul.com

29, New Court 
Block-II

CS 
(COMM)/160/2024

Manash 
Lifestyle 
Private 
Limited Vs 
Faces Canada 
Beauty Salon

NAGESHW
AR 
KUMHAR(P
),

info@deyandku
mhar.com

29, New Court 
Block-II

CS 
(COMM)/167/2024

Modak Priya 
Vs Ajay Kumar 
Vaishkiyar

NIRMAL 
KISHORE(P
),

nirmalkishorea
dv7@gmail.com

29, New Court 
Block-II

CS 
(COMM)/169/2024

Kitco Ltd Vs 
Kishan Chand 
Sharma And 
Sons Huf

PARVEEN  
KUMAR 
MEHDIRAT
TA(P),

mail@kitco.in

29, New Court 
Block-II

CS 
(COMM)/172/2024

Siemens 
Industry 
Software Vs 
Girish V Vaze

Aarshia 
Behl(P),

29, New Court 
Block-II

CS 
(COMM)/173/2024

M/s Adhunik 
Automation 
India Vs M/s 
Airtech Air 
Conditioners 
And Anr

Subhash 
Chandra 
Lochakia(P),

juristzone@yah
oo.com

29, New Court 
Block-II

CS 
(COMM)/174/2024

Canara Bank 
Vs Chaudhary 
Dev

Sanjeev 
Chopra(P),

chopra6791@g
mail.com

29, New Court 
Block-II

CS 
(COMM)/182/2024

AKG 
Shuttering Vs 
Denasa 
Buildcon 
Private 
Limited

GURSAT 
SINGH 
VACHHER(
P),

gursat@gsvlega
l.com

29, New Court 
Block-II

CS 
(COMM)/186/2024

India Sothebys 
International 
Realty Vs 
Sudha Chadha 
And Anr

Aakanksha  
Kaul(P),

sudha_chadha
@rediffmail.co
m

29, New Court 
Block-II

CS 
(COMM)/199/2024

Aman Travels 
Ltd Vs 
Puneesh 
Nanda

Vikrant 
Hudda(P),

29, New Court 
Block-II

CS 
(COMM)/200/2024

National 
Clothiers Vs 
Knewton 
Academy 
Softech 
Solutions Pvt 
Ltd

Adv Tanya 
Goyal(P),

29, New Court 
Block-II

CS 
(COMM)/201/2024

Manash 
Lifestyle 
Private 
Limited Vs 
Maliao 
Professional 
Makeup

NAGESHW
AR 
KUMHAR(P
),

info@deyandku
mhar.com

29, New Court 
Block-II

CS 
(COMM)/204/2024

Gold Plus 
Glass Industry 
Limited Vs 
Akanksha 
Contracts (P) 
Ltd

Naveen 
Chauhan

adv.chahar@g
mail.com

29, New Court 
Block-II

CS 
(COMM)/210/2024

State Bank Of 
India Vs 
Joginder

RANI 
BHARDWA
J

rbbhardwajasso
ciate@gmail.co
m

29, New Court 
Block-II

CS 
(COMM)/211/2024

Gram Supply 
Chain Solution 
Pvt Ltd Vs 
Pharox Global 
Private 
Limited

ALOK 
SINHA

advocatealoksin
ha@gmail.com



Court District Court Room Case Type Case Number Advocate
No.

Date of 
Registration

Petitioner 
Name VS 
Respondent 
Name

Advocate 
Mobile 
Number

Advocate 
email ID

Date of e-
Payment of 
Court Fees

27 South NIL

28 NIL

29 14 3/2/24 N/A N/A 3/28/24

1/12/24 N/A N/A 12/23/23

10/30/18 ASIF ALI N/A N/A 10/18/23

10/30/18 ASIF ALI N/A N/A 2/14/24

2/1/24 N/A N/A 2/16/24

4/9/24 9868726388 3/28/24

4/9/24 9312965659 2/23/24

4/12/24 9910427899 N/A 3/12/24

4/18/24 9711142200 4/5/24

4/22/24 8896932838 4/18/24

4/23/24 9311118861 4/3/24

4/24/24 9811379676 4/15/24

4/26/24 DEEKSHA 9899272882 4/9/24

SH. LOKESH KUMAR 
SHARMA, DISTRICT 
JUDGE(COMMERCIAL 
COURT)

SH. LAL SINGH, DISTRICT 
JUDGE

SOUTH-
EAST

MS. NEELAM SINGH, 
DISSTRICT JUDGE

SOUTH-
EAST

Commercial 
Suit

CS/COMM/137/2
024

TATA 
STEELS 
LTD. VS. 
M/S 
FRIENDS 
AUTO

SURAJ 
KUMAR 
SINGH

CS/COMM/25/20
24

BOHRA 
INDIA VS. 
ARISTROBR
AT RETAIL

ROHIT 
BOHRA

CS/COMM/380/2
023

TCI 
EXPRESS 
VS. 
PARAMOUN
T

CS/COMM/298/2
023

TCI 
EXPRESS 
VS. 
LAHANOX

CS/COMM/63/20
24

UNION 
BANK OF 
INDIA VS. 
SHAURYA 
ENTERPRIS
ES

SANDEEP 
SONI

CS/COMM/273/2
024

STAR 
COATINGS & 
MEMBERS 
VS. 
NEPTUNE 
BUILD

MANOJ 
KUMAR 
BHAGAT

MANOJ132488
@GMAIL.COM

CS/COMM/282/2
024

STATE 
BANK OF 
INDIA VS. 
LAXMAN

AMIT 
CHAWLA

CHAWLA8JL@
GMAIL.COM

CS/COMM/278/2
024

M/S INTONE 
INERIORS 
PVT. LTD. 
VS. 
SHASHIL 
KAPPOR

MANOJ 
SINGH

CS/COMM/291/2
024

CANARA 
BANK VS. 
KISHAN 
GADRI

SANJEEV 
CHORA

CHOPRA6791
@GMAIL.COM

CS/COMM/300/2
024

STATE 
BANK OF 
INDIA VS. 
GHANSHYA
M YADAV

SUCHITA 
DIXIT

AGNIHOTRISU
CHITA@GMAI
L.COM

CS/COMM/304/2
024

OMJEE 
KUMAR VS. 
SKYWIZZ 
EVENTS @ 
ADVERTISI
NG INDIA

SHIVA 
JEE 
SHUKLA

SHIVAJEESHU
KLAADV@GM
AIL.COM

CS/COMM/307/2
024

ALPNA 
KUMARI 
SADH VS. 
RAVI 
KUMAR 
SHARMA

VIKAS 
BHATIA

VKSBHT6@G
MAIL.COM

CS/COMM/322/2
024

ABS TOURS 
@ TRAVELS 
VS. SNV 
ANIMATION 
PVT. LTD.

ADMIN@ASLP
ARTNERS.IN



Court District Court Room Case Type Case Number Advocate
No.

Date of 
Registration

Petitioner 
Name VS 
Respondent 
Name

Advocate 
Mobile 
Number

Advocate 
email ID

Date of e-
Payment of 
Court Fees

29 14

4/27/24 9891787719 4/3/24

4/29/24 9811008367 4/15/24

30 SH. AJAY KUMAR JAIN 20 14-03-2024 9999397965 01.03.2024

15-03-2024 23.02.2024

16-03-2024 8291260270 29.08.2023

16-03-2024 7895664246 13.03.2024

18-03-2024 9818388241 07.12.2023

20-03-2024 9312965659 23.12.2024.

22-03-2024 21.03.2024

22-03-2024 15.01.2024

22-03-2024 15.01.2024

28-03-2024 97173879798 -

31 MS. ANU GROVER BALIGA 21 01-04-2024 9911125245 20.03.2024

02-04-2024 9310972268 20.03.2024

03-04-2024 9717008833 20.02.2024

MS. NEELAM SINGH, 
DISSTRICT JUDGE

SOUTH-
EAST

CS/COMM/323/2
024

BERRY TEX 
PVT. LTD. 
VS. DBRW 
TRADERS

VARUN 
TANDON

TANDTLAW@
TANDHLAW.C
O.IN

CS/COMM/325/2
024

UCO BANK 
VS. M/S 
ONKAR 
GADGETS & 
ANR.

I.S. 
CHAUHA
N

ISCHAUHAN01
@GMAIL.COM

SOUTH-
EAST

Commercial 
Suit

CS 
(COMM)/170/202
4

INDIAN 
OVERSEAS 
BANK Vs 
VINEET 
DWIVEDI

NEERAJ 
SOODH(P)
,

s.n.legallawfirm
.com 

Commercial 
Suit

CS 
(COMM)/172/202
4

M/S INDIA 
SOTHEBYS 
INTERNATI
ONAL 
REALTY Vs 
BHANU 
CHOPRA

BHARAT 
GARG(P),

9711979113,
991077807

.
CHAMBER.SIN
GHVI@GMAIL.
COMBHARAT
GARG93@GM
AIL.COM

Commercial 
Suit

CS 
(COMM)/186/20
24

AYODHYA 
SINGH Vs 
M/S DINESH 
AND 
ASSOCIATE
S

Bharti 
Bhatt(P),

rudghosh@gma
il.com

Commercial 
Suit

CS 
(COMM)/185/202
4

CHAND 
MEHRA Vs 
BRITISH 
AIRWAYS 
PLC

Shaini 
Bhardwaj(
P),

Shine9st@gmai 
I .co m 

Commercial 
Suit

CS 
(COMM)/189/20
24

M/S 
AVANTOR 
PERFORMA
NCE 
MATERIALS 
INDIA 
PRIVATE 
LIMITED Vs
M/S 
CREMICA 
FOOD 
INDUSTRIE
S LIMITED

Vidur 
Sikka(P),

vidur.sikka@tr
ulegal.co.in

Commercial 
Suit

CS 
(COMM)/204/20
24

STATE 
BANK OF 
INDIA Vs 
ASHOK 
KUMAR

JAWAHAR 
CHAWLA(
P),

chawla8jl@gma
il.com

Commercial 
Suit

CS 
(COMM)/211/202
4

M/S 
INVESTAHO
LIC LLP Vs 
BAJAJ 
FINANCE 
LIMITED

NITISH 
CHAUDHA
RY(P),

+91-
9810575121

NITISHCY@G
MAIL.COM

Commercial 
Suit

CS 
(COMM)/209/20
24

JATIN 
CHAWLA Vs 
BAJAJ 
FINANCE 
LIMITED

NITISH 
CHAUDHA
RY(P),

+91-
9810575121

NITISHCY@G
MAIL.COM

Commercial 
Suit

CS 
(COMM)/210/20
24

GOMATI 
DEVI 
RITOLIA Vs 
BAJAJ 
FINANCE 
LIMITED

NITISH 
CHAUDHA
RY(P),

+91-
9810575121

NITISHCY@G
MAIL.COM

Commercial 
Suit

CS 
(COMM)/222/20
24

PUNJAB 
NATIONAL 
BANK Vs 
M/S SIGMA 
ENGINEERI
NG WORKS

Sheepali 
Patial(P),

advsheepali@g
mail.com

SOUTH-
EAST

Commercial 
Suit

CS 
(COMM)/232/20
24

M/s Grafix 
Solutions Vs 
M/s Praava 
Graphics

RAKESH 
SHARMA(
P),

advocaterakesh
sharma2006@g
mail.com

Commercial 
Suit

CS 
(COMM)/237/20
24

M/S AKG 
PLASTIC 
PVT LTD Vs 
ABHAY 
TRADING 
CO 
(GHAZIABA
D)

Rahul  
Kumar(P),

rahulcklaw@g
mail.com

Commercial 
Suit

CS 
(COMM)/241/202
4

M/s Tandi 
Through Its 
Partner 
Tanya Jain 
Miglani and 
ors Vs Dipti 
Goel

Aayushma
an 
Gauba(P),

aayushmaan@a
dwlegal.co.in



Court District Court Room Case Type Case Number Advocate
No.

Date of 
Registration

Petitioner 
Name VS 
Respondent 
Name

Advocate 
Mobile 
Number

Advocate 
email ID

Date of e-
Payment of 
Court Fees

31 MS. ANU GROVER BALIGA 21

03-04-2024 9654545855 27.03.2024

SOUTH-
EAST

Commercial 
Suit

EXECUTION 
(COMM.)/95/202
4

Fast 
Forward 
Logistics 
India Pvt Ltd 
Vs 
Hindustan 
Cargo 
Systems Pvt 
Ltd

Shivam 
Sharma

legal@shivams
harma.info



Court District Court Room Case Type Case Number Advocate
No.

Date of 
Registration

Petitioner 
Name VS 
Respondent 
Name

Advocate 
Mobile 
Number

Advocate 
email ID

Date of e-
Payment of 
Court Fees

31 MS. ANU GROVER BALIGA 21

03-04-2024 9355033033 19.10.2023

03-04-2024 9811389028 23.12.2023

04-04-2024 9910721966 Not Mentioned 26.03.2024

05-04-2024 9899913653 21.03.2024

05-04-2024 9891923201 10.10.2023

06-04-2024 9643777131 03.04.2024

09-04-2024 9311261186 30.03.2024

15-04-2024 9911558224 08.04.2024

23-04-2024 9971177170 15.01.2023

24-04-2024 9958864562 04.05.2024

25-04-2024 9891798915 04.04.2024

26-04-2024 8448119498 24.04.2024

32 SH. BHUPESH KUMAR 22 04-03-2024 9910015003

13-03-2024 9911315304 09-03-2024

SOUTH-
EAST

Commercial 
Suit

CS 
(COMM)/243/20
24

M/s Gomo 
Agro Private 
Limited Vs 
Soumya 
Singh

Rajiv 
Ranjan 
Shukla

advsk33@gmail
.com

Commercial 
Suit

CS 
(COMM)/242/20
24

M/s 
Convergia 
Digital 
Education 
Pvt Ltd Vs 
Hans 
Internationa
l School and 
Anr

RAJESH  
KUMAR(P
),

kumarrajeshad
v@yahoo.com

Commercial 
Suit

CS 
(COMM)/250/20
24

Hettich 
India Private 
Limited Vs 
M/s Shivani 
Enterprises 
THROUGH 
ASHISH 
JOSHI 
PROPRIETO
R

RUPAM 
KUMARI(
P),

Commercial 
Suit

MISC. 
DJ/273/2024

Shri Chakra 
Medical 
Agency Vs 
Alchemist 
Limited 
Pharma 
Division And 
Ors

Subhash 
Kumar

advsubhashku
mar0505@gma
il.com

Commercial 
Suit

CS 
(COMM)/255/20
24

M/S J N 
Arora 
Trading 
Company Vs 
Ms Durga 
Print Scan  
Through Its 
Partners

Rajender 
Sigh

insanrajendersi
ngh1817@gmail
.com

EXECUTION 
COMM

CS 
(COMM)/260/20
24

M/S Telexcel 
Information 
Systems Ltd 
Vs Bharat 
Sanchar 
Nigam 
Limited

NITESH 
KUMAR(P
),

rizwanoffice05
06@gmail.com

Commercial 
Suit

CS 
(COMM)/270/20
24

Red Tape 
Limited Vs 
MEHRUDDI
N

Saket 
Singh(P),

ankurgoeladvoc
ate@gmail.com

Commercial 
Suit

CS 
(COMM)/285/20
24

Indiannica 
Learning 
Private 
Limited Vs 
Anant 
Student 
Gallery

SANDEEP 
CHATTER
JEE(P),

Sandeep@chata
rjee-Law.com

Commercial 
Suit

OMP (I) 
(COMM)/10/202
4

Indusind 
Bank Ltd Vs 
Mohan Bros 
Nizamuddin

Amitabh  
Singh(P),

lrlflelag@gmail.
com

Commercial 
Suit

CS 
(COMM)/309/20
24

Sharad 
Bhargava 
AND ANR Vs 
MS Meagan 
Ollari 
Khurana and 
ors

SHIVANS
HU 
BHARDW
AJ(P),

contact.shivans
hubhardwaj@g
mail.com

Commercial 
Suit

EXECUTION 
(COMM)/111/202
4

Surender 
Singh Vs 
Ram Pal 
Singh 
Adhana

deep 
kishore 
dass(P),

legal.achin@gm
ail.com

Commercial 
Suit

EXECUTION 
(COMM)/113/202
4

CASA 2 
STAYS PVT 
LTD Vs 
Rooms 
World Wide 
Pvt Ltd

KUSHAL 
BHATTAC
HARJEE(P
),

malik.harish01
@gmail.com

SOUTH-
EAST

Commercial 
Suit

CS 
(COMM)/139/202
4

INDUS 
TOWERS 
LIMITED Vs 
YOGESH 
KUMAR 
AND ANR

mehul 
parti(P),

mehul.parti@c
handhiok.com

Commercial 
Suit

CS 
(COMM)/155/202
4

M/S 
HILLTOP 
REF 
ENGINEERS 
PVT LTD Vs 
M/S FLOW 
TECH AIR 
PVT LTD 
AND ANR

Maneesh 
Gumber(P
),

ASCENTLAWF
IRM@GMAIL.
COM 



Court District Court Room Case Type Case Number Advocate
No.

Date of 
Registration

Petitioner 
Name VS 
Respondent 
Name

Advocate 
Mobile 
Number

Advocate 
email ID

Date of e-
Payment of 
Court Fees

32 SH. BHUPESH KUMAR 22

13-03-2024 9818202368 12-03-2024

14-03-2024 9312965659 03-03-2024

14-03-2024 9312965659 03-03-2024

14-03-2024 9312965659 03-03-2024

16-03-2024 8800792205 14-03-2024

18-03-2024 9811041494 15-03-2024

20-03-2024 9871724396

28-03-2024 9818159221

27-03-2024 9810872353

SOUTH-
EAST

Commercial 
Suit

CS 
(COMM)/156/202
4

KAJARIA 
CERAMICS 
LIMITED 
AND ANR Vs 
SHRI 
KRISHNAN 
BANSAL 
TRADING 
AS BANSAL 
TRADING 
AND ANR

Bindra 
Rana(P),

litigation.ip@ss
rana.com

Commercial 
Suit

CS 
(COMM)/165/202
4

STATE 
BANK OF 
INDIA Vs 
RAJAT 
PRAKASH 
SAINI

JAWAHAR 
CHAWLA(
P),

chawla8jl@gma
il.com 

Commercial 
Suit

CS 
(COMM)/164/20
24

STATE 
BANK OF 
INDIA Vs 
SATYAVIR 
SINGH

JAWAHAR 
CHAWLA(
P),

chawla8jl@gma
il.com 

Commercial 
Suit

CS 
(COMM)/163/202
4

STATE 
BANK OF 
INDIA Vs 
JITENDER 
KUMAR

JAWAHAR 
CHAWLA(
P),

chawla8jl@gma
il.com 

Commercial 
Suit

CS 
(COMM)/181/202
4

Punjab 
National 
Bank Vs 
AMIT 
KUMAR 
SOLE 
PROPRIETO
R OF M/S 
SHRI 
BALAJI 
SALES

Mohit 
Raj(P),

mohitrajadvoca
te@gmail.com

Commercial 
Suit

CS 
(COMM)/187/202
4

M/S 
AMAZON 
DISTRIBUT
ORS (P) LTD 
Vs M/S NEW 
SHOP 
CSTORE 
NETWORK 
PVT LTD

SHALU 
KARDAM(
P),

radheyshyamad
v@gmail.com

Commercial 
Suit

CS 
(COMM)/201/20
24

NAJAR 
MOHAMMA
D Vs 
STELLARIN 
VENTURES 
PVT LTD 
AND ORS

PRAMOD 
SINGH(P),

chauhanpramo
d833@gmail.co
m

Commercial 
Suit

CS 
(COMM)/221/202
4

STATE 
BANK OF 
INDIA Vs 
MR. 
SHRIRANG 
MANOHAR 
KALAKUTA
GI

SURESH 
KUMAR

advocate.suresh
75@gmail.com 

Commercial 
Suit

CS 
(COMM)/219/202
4

BANK OF 
BARODA Vs 
POOJA 
YADAV AND 
ORS.

RAJNISH 
KR. 
BANYAL

Rajnish-
122@yahoo.co
m



Court District Court Room Case Type Case Number Advocate
No.

Date of 
Registration

Petitioner 
Name VS 
Respondent 
Name

Advocate 
Mobile 
Number

Advocate 
email ID

Date of e-
Payment of 
Court Fees

32 SH. BHUPESH KUMAR 22

23-03-2024 9810347420

33 MS. NIRJA BHATIA 30 CS (COMM) 289/2024 16.04.2024 8896932838 13.04.2024

CS (COMM) 264/2024 08.04.2024 9312965659 24.04.2024

34 SOUTH-EAST 26-04-2024 9871144284 ----

25-04-2024 98L1576230 19-11-2023

25-04-2024 9871344440 18-04-2024

22-04-2024 9810026912 ----

20-04-2024 9818402326 16-04-2024

19-04-2024 9810322985 15-04-2024

16-04-2024 8896932838 07-04-2024

15-04-2024 9654968449 14-02-2024

15-04-2024 9312725447 ----

12-04-2024 9529204978 ----

12-04-2024 85869-25160 01-03-2024

12-04-2024 98117 0097 8 05-04-2024

SOUTH-
EAST

Commercial 
Suit

CS 
(COMM)/216/202
4

SH. 
JOGINDER 
KUMAR Vs 
M/S 
ROYALE 
SPORTSWE
AR AND 
ANR.

NAVEEN 
KUMAR 
DALAL

naveenkumarda
lal@yahoo.com

State Bank 
of India Vs 
Krishan 
Kumar 

Ms. 
Suchita 
Dixit

agnihotrisuchit
a@gmail.com

State Bank 
of India Vs 
Dilip Singh 

Mr. 
Jawahar 
Chawla

chawla8jl@gma
il.com

SH. RAJESH KUMAR 
SINGH

Commercial 
Suit

EXECUTION 
(COMM.)/112/20
24

S R 
Construction
s Vs The 
Ardee 
School

Iram 
Peerzada

swaroopggorge
@,outlook.com

Commercial 
Suit

CS 
(COMM)/313/202
4

JYOTI 
EQUIPMENT
S PVT. LTD. 
Vs MS. 
MALA

B.K. 
Pandey

bashishthapand
ev@omail.com

Commercial 
Suit

CS 
(COMM)/314/202
4

M/S 
NOVANATIV
E PLASTIX 
SOLUTIONS 
PVT. LTD. Vs 
M/S MOGLI 
LABS INDIA 
PVT. LTD. 
AND ORS.

RAJESH 
AGGARW
AL

deekshalawfirm
2017@gmail.co
m

Commercial 
Suit

EXECUTION 
(COMM.)/109/20
24

Gujarmal 
Modi 
Hospital And 
Research 
Centre For 
Medical 
Sciences Vs 
Medical 
Superintend
ent 
Employees 
State 
Insurance 
Corporation 
Hospital 
Okhla

Rohit Puri office@lexpro.c
o.in

Commercial 
Suit

CS 
(COMM)/296/20
24

RENU 
GUPTA AND 
ANR. Vs M/S 
BREW 
WORKS 
PVT. LTD. 
AND ANR.

Ayush 
Gupta

ayush@guptale
gal. in 

Commercial 
Suit

CS 
(COMM)/294/20
24

M/S 
GREENPLY 
INDUSTRIE
S LTD. Vs 
M/S SNG 
ECO INDIA

Tanupriya tanu03822@g
mail.com

Commercial 
Suit

CS 
(COMM)/287/20
24

STATE 
BANK OF 
INDIA Vs 
SHRI RAJ 
KUMAR 
CHAUHAN

Suchita 
Dixit

agnihotrisuchit
a@gmail.com

Commercial 
Suit

CS 
(COMM)/280/20
24

MR. SUNIL 
KUMAR 
GUPTA Vs 
MS. MAMTA 
CHAUDHAR
Y

Kislaya 
Mishra

kk.misbra(iilmi
das lcgal.o rg

Commercial 
Suit

Misc 
DJ/296/2024

Bhushan 
Dealmark 
Pvt Ltd Vs 
Hind 
Enterprises

Kiranpal 
Singh

adv.kiran74@g
mail.com

Commercial 
Suit

OMP 
(COMM.)/38/202
4

SHRI HARI 
GROUP Vs 
TATA 
CAPITAL 
HOUSING 
FINANCE 
LTD.

DEEP 
SONI

adv.deepsoni20
@gmail.com

Commercial 
Suit

CS 
(COMM)/276/20
24

M/S HARI 
CHAND 
ANAND AND 
CO. Vs M/S 
ORBIT 
CLOTHING

Gursimar 
Singh

advocateiqbal9
3@gmail.com

Commercial 
Suit

CS 
(COMM)/277/202
4

M/S 
DEVYANI 
FOOD 
INDUSTRIE
S LTD. Vs 
M/S 
ENSURE 
INNOVATIO
NS PVT. 
LTD. AND 
ORS.

puneet 
bajaj

advocate.punee
t3 1 @gmail. 
com



Court District Court Room Case Type Case Number Advocate
No.

Date of 
Registration

Petitioner 
Name VS 
Respondent 
Name

Advocate 
Mobile 
Number

Advocate 
email ID

Date of e-
Payment of 
Court Fees

34 SOUTH-EAST

06-04-2024 9312046733 04-04-2024

06-04-2024 9818930209 26-03-2024

04-04-2024 798545692 16-03-2024

02-04-2024 9310972268 20-03-2024

01-04-2024 9999699489 28-03-2024

35 NIL

36 EAST 12 RECOVERY 109/2024 01-04-2024 NIL NIL 26-03-2024

12 RECOVERY 113/2024 06-04-2024 NIL NIL 26-03-2024

12 RECOVERY 135/2024 25-04-2024 NIL NIL 23-04-2024

12 RECOVERY 138/2024 27-04-2024 NIL NIL 31-10-2023

37 EAST 101 CS COMM 121/2024 15-04-2024 9643655565 - 03-04-2024

101 CS COMM 124/2024 16-04-2024 12/20/-3741 12-04-2024

101 CS COMM 125/2024 18-04-2024 MOHIT RAJ 8800792205 17-04-2024

38 CS(COMM) 36/2024 01.04.2024 9810421559 28.03.2024

--do-- CS(COMM) 39/2024 12.04.2024 9910568669 06.04.2024

SH. RAJESH KUMAR 
SINGH

SOUTH-
EAST

Commercial 
Suit

CS 
(COMM)/258/20
24

LALIT 
GUPTA Vs 
M/S 
SHUBAN 
PRINTS AND 
ORS.

rajendra 
yadav

yadavrazen@g
mail.com

Commercial 
Suit

CS 
(COMM)/259/20
24

M/S 
FASTSURAN
CE 
CONSULTA
NTS PVT. 
LTD. Vs MS. 
URMILA

Kunal 
Tyagi

stellarlegalservi
ces(@gmail.

Commercial 
Suit

CS 
(COMM)/245/20
24

M/S 
SMARTCHAI
N 
INNOVATIO
N PVT. LTD. 
Vs M/S I 
KNOW 
CLOTHING 
PVT. LTD. 
AND ORS.

Lakshay 
Kumar

Vishisht.singh
@vllp.co.in

Commercial 
Suit

CS 
(COMM)/235/20
24

M/S AKG 
PLASTICS 
PVT. LTD. Vs 
SHREE 
ELECTRICA
LS AND 
HARDWARE

Rahul 
Kumar

rahulcklaw@g
mail.com

Commercial 
Suit

CS 
(COMM)/230/20
24

CENTRAL 
BANK OF 
INDIA Vs 
M/S SURYA 
ENTERPRIS
ES

ANJALI 
NEHRA

khanshadabadv
ocate@gmail.co
m

SH. RAJ KUMAR 
TRIPATHI, DISTRICT 
JUDGE(COMMERCIAL 
COURT)

SOUTH-
EAST

SH. ARVIND KUMAR, 
DISTRICT JUDGE, 
COMMERCIAL COURT-02

RAKESH 
KUMAR VS. 
RAJESH 
GARG

PADAM 
KUMAR 
KHANNA 

RICHA 
PRINTER 
AND  ANR. 
VS. M/S 
ARVIND 
IMPEX 
(INDIA) PVT. 
LTD. & ANR.

PUNEET 
SHARMA

PROELECTRI
C PROJECTS 
PVT. LTD.VS. 
PRASAD 
PSYCHO PVT. 
LTD.

KETAN 
MADAN

KIPS 
LEARNING 
PVT. LTD. VS. 
AMIT KUMAR 
SINGH

SHRESHTH 
JAIN

SH. CHANDRA SHEKHAR, 
DISTRICT JUDGE, 
COMMERCIAL COURT-02

Vivek Contract 
Pvt. Ltd. Vs 
Welcome 
Infrastructure 
Pvt. Ltd.

PARVEJ 
SASHISTA

BANK OF 
BARODA VS 
AMIT 
SUKHIJA

UMESH 
JOSHI

ADVUMESHJO
SHI@GMAIL.C
OM

PUNJAB 
NATIONAL 
BANK V/S 
SUSHMA 
DEVI

MOHITRAJAD
VOCATE@GM
AIL.COM

SH. SANJEEV KUMAR 
MALHOTRA, DISTRICT 
JUDGE (COMMERCIAL)-
01

North-
East

201, New 
Building KKD

RAHUL JAIN 
VS M/S 
VISHAL 
TRADING 
COMPANY

PIYUSH 
JAIN

thelegalcover@
gmail.com

BANK OF 
BARODA VS 
BILAL SAIFI

UMESH 
JOSHI

advumeshjoshi
@gmail.com



Court District Court Room Case Type Case Number Advocate
No.

Date of 
Registration

Petitioner 
Name VS 
Respondent 
Name

Advocate 
Mobile 
Number

Advocate 
email ID

Date of e-
Payment of 
Court Fees

38

--do-- CS(COMM) 40/2024 12.04.2024 9818198899 10.04.2024

39 05-04-2024 28.03.2024

05-04-2024 02.04.2024

06-04-2024 29.3.2024

09-04-2024 5.04.2024

10-04-2024 02.04.2024

15-04-2024 03.12.2023

15-04-2024 11.04.2024

15-04-2024 6.04.2024

16-04-2024 01.02.2024

23-04-2024 19.03.2024

24-04-2024 23.04.2024

26-04-2024 18.04.2024

26-04-2024 11.04.2024

40 ROOM NO 57 COMMERCIAL 05-04-2024 13.03.2024

SH. SANJEEV KUMAR 
MALHOTRA, DISTRICT 
JUDGE (COMMERCIAL)-
01

North-
East

ICICI BANK 
LTD VS LALIT 
KUMAR 
YADAV

VIKAS 
CHHABRA

marwah.advoca
te@gmail.com

SH. BRIJESH KUMAR 
GARG, DISTRICT JUDGE, 
COMMERCIAL COURT

SHAHD
ARA

301, New 
Court 
Building

CS(COMMER
CIAL)

CS 
(COMM)/217/202
4

Jammu And 
Kashmir 
Bank Ltd Vs 
Atul Sharma

JITIN 
SINGH(P),

301, New 
Court 
Building

CS(COMMER
CIAL)

CS 
(COMM)/218/20
24

Rama Nand 
Yadav Vs 
M/s Angel 
Promoters 
Pvt Ltd

VINOD  
BHARDW
AJ(P),

301, New 
Court 
Building

CS(COMMER
CIAL)

CS 
(COMM)/223/20
24

Punjab And 
Sind Bank 
Vs Smt 
Deepali 
Malik

SHADAB 
KHAN(P),

301, New 
Court 
Building

CS(COMMER
CIAL)

CS 
(COMM)/228/20
24

Jai Jinendra 
Fabrics Vs 
SM 
Enterprises

Abdul 
Vahid(P),

301, New 
Court 
Building

CS(COMMER
CIAL)

CS 
(COMM)/232/20
24

M/s Candour 
Pharmaceuti
cals Vs Nivia 
Life Science 
Pvt Limited

MEGHA 
BATRA(P),

301, New 
Court 
Building

CS(COMMER
CIAL)

CS 
(COMM)/234/20
24

Vishal 
Sharma Vs 
Mubarak 
Hussain

SAMRIDH
I 
SAMRIDH
I(P),

301, New 
Court 
Building

CS(COMMER
CIAL)

CS 
(COMM)/238/20
24

Punjab 
National 
Bank Vs Alpi 
Sadh

Sudhir 
Kumar 
Singh(P),

301, New 
Court 
Building

CS(COMMER
CIAL)

CS 
(COMM)/239/20
24

Punjab 
National 
Bank Vs 
Vikas 
Chandra 
Sadh

Sudhir 
Kumar 
Singh(P),

301, New 
Court 
Building

CS(COMMER
CIAL)

CS 
(COMM)/242/20
24

Hemant 
Sharma Vs 
Sanjay 
Aggarwal 
and  Ors

Sarita 
Gupta(P),

301, New 
Court 
Building

CS(COMMER
CIAL)

CS 
(COMM)/251/202
4

Rahul Gupta 
Vs Vinod 
Kumar 
Sharma

SANJEEV  
NARANG(
P),

301, New 
Court 
Building

CS(COMMER
CIAL)

CS 
(COMM)/253/20
24

Ms Pilot 
Industries 
Ltd Through 
Ar Vs Ms 
Power Liv 
Pvt Ltd 
Through 
Dirctor

VISHAL 
CHOUDH
ARY(P),

301, New 
Court 
Building

CS(COMMER
CIAL)

CS 
(COMM)/258/20
24

Union Bank 
Of India Vs 
Kanan 
Enterprises

Sandeep 
Soni(P),

301, New 
Court 
Building

CS(COMMER
CIAL)

CS 
(COMM)/257/20
24

Vee Pee 
Fabric Pvt 
Ltd Vs 
Yogender R 
Singh

SAMRIDH
I 
SAMRIDH
I(P),

MS. KIRAN BANSAL, 
DISTRICT JUDGE, 
(COMMERCIAL COURT)

SHAHD
ARA

CS 
(COMM)/221/2024

Ravi Aggarwal 
Prop Of Ms 
Fab India Vs 
Sanjay Khera

Bharat 
Prakash(P),



Court District Court Room Case Type Case Number Advocate
No.

Date of 
Registration

Petitioner 
Name VS 
Respondent 
Name

Advocate 
Mobile 
Number

Advocate 
email ID

Date of e-
Payment of 
Court Fees40

ROOM NO 57 COMMERCIAL 02-04-2024 05.04.2024

ROOM NO 57 COMMERCIAL 08-04-2024 01.12.20213

ROOM NO 57 COMMERCIAL 09-04-2024 04.04.2024

ROOM NO 57 COMMERCIAL 12-04-2024 02.02.2024

ROOM NO 57 COMMERCIAL 16-04-2024 12.04.2024

ROOM NO 57 COMMERCIAL 19-04-2024 06.05.2019

ROOM NO 57 COMMERCIAL 25-04-2024 18.04.2024

ROOM NO 57 COMMERCIAL 25-04-2024 22.04.2024

ROOM NO 57 COMMERCIAL 29-04-2024 24.04.2024

41 SH. SURENDER S. RATHI 01-04-2024

04-04-2024

04-04-2024

05-04-2024

05-04-2024

06-04-2024

MS. KIRAN BANSAL, 
DISTRICT JUDGE, 
(COMMERCIAL COURT)

SHAHD
ARA

CS 
(COMM)/208/2024

Rohit Dua Vs 
Deepak Parwal

Abdul 
Vahid(P),

CS 
(COMM)/226/2024

Standard 
Chartered 
Bank Vs Nalin 
Industries 
Private 
Limited

ADDTYA 
KAPOOR(P)
,

CS 
(COMM)/229/2024

Praveen 
Kumar Jain Vs 
Abhishek 
Navalkha

Piyush 
Katyal(P),

CS 
(COMM)/233/2024

Punjab 
National Bank 
Vs Harpreet 
Singh

Sudhir 
Kumar 
Singh(P),

CS 
(COMM)/240/2024

M/s Suresh 
Apparels Vs 
Shekhar 
Sharma

Bharat 
Prakash(P),

CS 
(COMM)/243/2024

S K 
Engineering 
Works Vs 
Nipun 
Appliances

Ankur 
Singhal(P),

CS 
(COMM)/256/2024

Union Bank Of 
India Vs 
Hitesh Dua

Sandeep 
Soni(P),

CS 
(COMM)/255/2024

Rakesh Vs 
Municipal 
Corporation Of 
Delhi Mcd

Deepak 
GAUR(P),

CS 
(COMM)/259/2024

Bank Of 
Baroda Vs 
Jatin Goswami

Geetanjali 
Sharma(P),

Shahdar
a

303, New Court 
Building

CS 
(COMM)/207/2024

M/S 
PARIVAHAN 
ROAD 
CARRIERS Vs 
APL APPOLLO 
TUBES 
LIMITED

Vikas 
Garg(P),

303, New Court 
Building

CS 
(COMM)/215/2024

PUNJAB 
NATIONAL 
BANK Vs 
kamakshi 
mahajan

Sayak 
Bandyopadh
yay(P),

303, New Court 
Building

CS 
(COMM)/214/2024

BANK OF 
INDIA Vs 
ADISH 
KUMAR

Vishwanath  
prasad  
Tiwari(P),

303, New Court 
Building

CS 
(COMM)/216/2024

SUMIT 
KAUSHIK Vs 
PRIYA SINGH

Krishan 
Kumar 
Sharma(P),

303, New Court 
Building

Execution 
(Comm)/69/2024

M/S LION 
JEANS Vs 
PARMOD 
KUMAR

Sidhant 
Dhingra(P),

303, New Court 
Building

CS 
(COMM)/222/2024

Mukul Gupta 
Marketing Pvt 
Ltd Vs Mr 
Amit Malhotra

Monica 
Goel(P),



Court District Court Room Case Type Case Number Advocate
No.

Date of 
Registration

Petitioner 
Name VS 
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Name

Advocate 
Mobile 
Number

Advocate 
email ID

Date of e-
Payment of 
Court Fees

41 SH. SURENDER S. RATHI

08-04-2024

09-04-2024

12-04-2024

19-04-2024

19-04-2024

20-04-2024

20-04-2024

22-04-2024

22-04-2024

23-04-2024

24-04-2024

25-04-2024

26-04-2024

26-04-2024

29-04-2024

Shahdar
a

303, New Court 
Building

CS 
(COMM)/224/2024

BAJRANG 
LAL GUPTA 
Vs M/S JP 
AVIATION 
SERVICES 
PVT LTD

Subhash 
Chandra 
Lochakia(P),

303, New Court 
Building

Execution 
(Comm)/71/2024

SPP FOOD 
PRODUCTS 
PRIVATE 
LIMITED Vs 
DEVENDER 
TOMAR

Bharat 
Arora(P),

303, New Court 
Building

Execution 
(Comm)/72/2024

Ankur Kumar  
Prop M/s 
Kumar Auto Vs 
Rajiv Tyagi 
Prop M/s Rajiv 
Automobiles

Amit Kumar 
Amit 
Kumar(P),

303, New Court 
Building

CS 
(COMM)/245/2024

M/S BIO CAB 
MARKETING 
Vs ELEGANT 
INFRACON 
PVT LTD

Sarita 
Gupta(P),

303, New Court 
Building

CS 
(COMM)/244/2024

BHARAT JAIN 
Vs MAHESH 
GUPTA

Bharat 
Prakash(P),

303, New Court 
Building

CS 
(COMM)/247/2024

M/S JAIN 
DIAGNOSTIC 
PRIVATE 
LIMITED Vs 
VELMED 
HOSPITAL

Maya 
Rani(P),

303, New Court 
Building

CS 
(COMM)/246/2024

UNION BANK 
OF INDIA Vs 
DHANANJAY 
SHARMA

ALOK 
KUMAR(P),

303, New Court 
Building

CS 
(COMM)/250/2024

RAJIV JAIN 
Vs SHAHVEZ 
ANSARI

UJJWAL 
JAIN(P),

303, New Court 
Building

CS 
(COMM)/249/2024

GURU NANAK 
TEXTILES Vs 
M/S 
SHAKUNTAL
A SAREE 
SHOWROOM

I V  
RAGHAV(P)
,

303, New Court 
Building

Execution 
(Comm)/76/2024

ABHISHEK 
KUMAR 
AGGARWAL 
Vs METRO 
INTERIO 
PRIVATE 
LIMITED

Dalvinder  
Singh(P),

303, New Court 
Building

CS 
(COMM)/252/2024

ALUCOPANEL 
INDUSTRIES 
Vs M/S 
ADWAY 
DESIGNS

SANJAY 
KUMAR(P),

303, New Court 
Building

CS 
(COMM)/254/2024

Punjab 
National Bank 
Vs Parul

Mahee 
Arora(P),

303, New Court 
Building

Execution 
(Comm)/79/2024

Poonam Arora 
Vs Spice N 
Grilled Food 
Pvt Ltd

Arun 
Sharma(P),

303, New Court 
Building

Execution 
(Comm)/80/2024

Suresh 
Apparels 
through Sh 
Bharat Jain 
partner Vs 
Siddhant 
Kumar Sadh

Vikas 
Bhatia(P),

303, New Court 
Building

Execution 
(Comm)/82/2024

RAKESH 
KUMAR Vs 
TALE SINGH

Saurabh  
Tyagi(P),



Court District Court Room Case Type Case Number Advocate
No.

Date of 
Registration

Petitioner 
Name VS 
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Advocate 
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Number

Advocate 
email ID

Date of e-
Payment of 
Court Fees

41 SH. SURENDER S. RATHI

30-04-2024

03-04-2024

03-04-2024

42 SH. REETESH SINGH C No 304 9582931401 02-04-2024

C No 304 9582931401 02-04-2024

C No 304 9999448797 03-04-2024

C No 304 9999448797 03-04-2024

C No 304 9968466963 03-04-2024

C No 304 9990118333 05-04-2024

C No 304 9213905829 05-04-2024

C No 304 9811695953 08-04-2024

C No 304 9899813888 10-04-2024

C No 304 9899813888 10-04-2024

C No 304 9818198899 15-04-2024

C No 304 9818198899 15-04-2024

Shahdar
a

303, New Court 
Building

Execution 
(Comm)/81/2024

M/S RATNA 
TEXTILES Vs 
M/S ENGLISH 
PREMIUM

ANAND 
PRAKASH(P
),

303, New Court 
Building

Execution 
(Comm)/68/2024

AYUSH 
AGGARWAL 
Vs HARMESH 
KUMAR GOEL

303, New Court 
Building

Execution 
(Comm)/67/2024

M/S SUPER 
SALES 
CORPORATIO
N Vs M/S 
SARVANA 
STORES 
GOLD 
PALACEShahdar

a
CS 
(COMM)/209/2024

JYOTI 
SURANA VS 
BAPAN DAS

PRATHA 
ATRAY

legusintellect@
gmai.com

CS 
(COMM)/210/2024

SUMIT JAIN 
VS HADRON 
SYSTEM PVT. 
LTD.

PRATHA 
ATRAY

legusintellect@
gmai.com

CS 
(COMM)/211/2024

PITTI COAL 
INDIA PVT. 
LTD. VS RIZVI 
ZISHAN

ASHISH 
CHAUHAN

ashishchauhan
@akassociates.
org.in

CS 
(COMM)/212/2024

PITTI COAL 
INDIA PVT. 
LTD. VS RIZVI 
ZISHAN

ASHISH 
CHAUHAN

ashishchauhan
@akassociates.
org.in

CS 
(COMM)/213/2024

VLK 
ASSOCAITES 
PVT. LTD. VS 
MUKESH 
KUMAR

MANISH 
KUMAR

advocatemanis
hkumar@outlo
ok.com

CS 
(COMM)/219/2024

BANK OF 
INDIA VS 
SARVESH 
VERMA

GARIMA 
GUPTA

garimaguptaad
vocate@gmail.c
om

CS 
(COMM)/220/2024

ICICI BANK 
LIMITED VS 
KRISH 
KASHISH 
GANDOTRA

SATISH 
KUMAR

manish@klfindi
a.com

CS 
(COMM)/227/2024

DHEERAJ 
KUMAR VS 
DINESH 
TIWARI

GAURAV 
SHARMA

vashistguarav.0
7@gmail.com

CS 
(COMM)/230/2024

J.D.FASHION 
WEAR VS 
PRABHAT 
KUMAR 
RANJAN

MANOJ 
KUMAR

AKANSHIJAIN
005@GAIL.CO
M

CS 
(COMM)/231/2024

BO-BEE 
HOSIERY 
PVT. LTD. VS 
SHRI KHATU 
SHYAM 
MEGA MART 
LLP

MANOJ 
KUMAR

AKANSHIJAIN
005@GAIL.CO
M

CS 
(COMM)/235/2024

ICICI BANK 
LTD. VS 
NITIN 
KUMAR

SUMIT 
AGGARWA
L

marwah.advoca
te@gmail.com

CS 
(COMM)/236/2024

ICICI BANK 
LTD. VS 
NITIN 
KUMAR

SUMIT 
AGGARWA
L

marwah.advoca
te@gmail.com



Court District Court Room Case Type Case Number Advocate
No.

Date of 
Registration
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Advocate 
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email ID
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42 SH. REETESH SINGH

C No 304 9868493672 - 15-04-2024

C No 304 9810415531 16-04-2024

C No 304 8826692102 16-04-2024

C No 304 9268300000 20-04-2024

C No 304 9871214093 20-04-2024

C No 304 9289000013 20-04-2024

C No 304 MISC DJ/325/2024 9313521036 26-04-2024

43 NIL

44 SH.VINOD YADAV NIL

45 North NIL

46 603 01.04.2024 9971625140 19.03.2024

603 01.04.2024 9899331166 21.03.2024

603 01.04.2024 9999093893 22.03.2024

603 01.04.2024 9811375940 28.03.2024

Shahdar
a

CS 
(COMM)/237/2024

RAKESH VS 
MCD

ANIL 
KUMAR 
TOMAR

CS 
(COMM)/241/2024

PUNJAB 
NATIONAL 
BANK VS 
DEEPAK

SUDHIR 
KUMA 
RSINGH

sksinghaddelhi
@gmail.com

EX(COMM)/68/20
24

LUCKY 
JACKET CLUB 
VS 
MUFADDAL 
DAWOODBHA
I NALWAL 

J.S. 
JAISWAL 

jaiswal1512 
gamail.com 

CS 
(COMM)/248/2024

SURESH 
APPARELS VS 
RITIKA JAIN

BHARAT 
GUPTA

bharat.guptarkc
a@gmail.com

EX(COMM)/74/202
4

KOMT 
SOLUTIONS 
PVT. LTD. VS 
BALAJI 
TRADERS

MANISH 
KUMAR 

manishchauhan
48@gmail.com

EX(COMM)/75/202
4

ENVIRO 
ROOTS 
DEVICES PVT. 
LTD. VS PAN 
REALITY LTD.

AMIT 
PRABHAT 
NAGAR

apnagaradvocat
e@gmail.com 

STATE BANK 
OF INDIA VS 
ARGHA 
CHATTERJEE

RITIKA 
MITRA

arjunmitraadv
@gmail.com

MS. PREETI AGARWAL 
GUPTA, DISTRICT JUDGE, 
(COMMERCIAL COURT)

North-
West

North-
West

SH. GORAKH NATH 
PANDEY, DISTRICT 
JUDGE (COMMERCIAL) 

SH. PANKAJ GUPTA, 
DISTRICT JUDGE 
(COMMERCIAL) 

SOUTH-
WEST

Commercial 
Suit

COUNTER CLAIM 
10/2024

VISHAL 
PREMCHAND 
VS ASHOK 
KUMAR

CHIRAG 
JAIN

actioneslegal1@
gmail.com

Commercial 
Suit

CS COMM. 
181/2024

PUNJAB 
NATIONAL 
BANK VS 
RITIKA PRIYA

SAURAV 
BHASIN

sauravbhasin10
@gmail.com

Commercial 
Suit

CS COMM. 
182/2024

PUMA SE VS 
BUNTY 
JEUMAL

GAUTAM 
BHASIN

eludication.lega
l@outlook.com

Commercial 
Suit

CS COMM. 
183/2024

CENTRAL 
BANK OF 
INDIA VS 
VINOD

SUBODH 
KR. SINGH

advsubodhkum
arsingh@gmail.
com
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No.
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Advocate 
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46

603 02.04.2024 9810828193 01.04.2024

603 02.04.2024 9582800140 21.03.2024

603 02.04.2024 9971336611 30.03.2024

603 03.04.2024 K.B.RAO 9811832421 30.03.2024

603 05.04.2024 8800920426 02.04.2024

603 05.04.2024 9560403947 NOT GIVEN

603 08.04.2024 9999306881 06.04.2024

603 12.04.2024 9999306881 10.04.2024

603 12.04.2024 9811898399 03.10.2018

603 19.04.2024 9350328112 18.04.2024

603 23.04.2024 9899129933 20.04.2024

47 613 25-04-2024 8171519063 19.04.2024

613 24-04-2024 8860844670 18.04.2024

613 22-04-2024 7417442181 21.03.2024

613 22-04-2024 8449627844 16.04.2024

SH. PANKAJ GUPTA, 
DISTRICT JUDGE 
(COMMERCIAL) 

SOUTH-
WEST

Commercial 
Suit

CS COMM. 
189/2024

S.K. 
PLYWOOD VS 
MD. ARIF

M.R.JANGI
D

ADVOCATEMR
J@GMAIL.CO
M

Commercial 
Suit

CS COMM. 
190/2024

M/S MARAL 
TRADERS VS 
M/S B. 
SHIVANSH

PRINCE 
KUMAR

lextridevam@g
mail.com

Commercial 
Suit

CS COMM. 
191/2024

STATE BANK 
OF INDIA VS 
ANURAG 
DUBEY

VAIBHAV 
YADAV

VAIBHAV.YAD
AV@HOTMAIL
.COM

Commercial 
Suit

CS COMM. 
192/2024

SANJAY 
KUMAR VS 
AAKASH 
MISHRA

kbrao.advocate
@gmail.com

Commercial 
Suit

CS COMM. 
197/2024

PUNJAB 
NATIONAL 
BANK VS 
MARUTI 
ELECTRONIC
S

NITISH 
KUMAR

lawspective.juj
@gmail.com

Commercial 
Suit

CS COMM. 
198/2024

HARSH 
DAULTANI VS 
M/S 
TELECARE 
INDIA

C.P.SHARM
A

ADV-
DELHI@YAHO
O.IN

Commercial 
Suit

CS COMM. 
201/2024

PUMA SE VS 
ASHOK 
KUMAR

NAVLIN 
SWAIN

eludication.lega
l@outlook.com

Commercial 
Suit

CS COMM. 
205/2024

UNDER 
ARMOUR INC 
VS ASHOK 
KUMAR

NAVLIN 
SWAIN

eludication.lega
l@outlook.com

Commercial 
Suit

CS COMM. 
206/2024

ICICI BANK 
VS ANIL 
KUMAR

KUMAR 
LAW FIRM

manish@kifindi
a.com

Commercial 
Suit

CS COMM. 
220/2024

RAJNI 
DABHAL VS 
MEENAKSHI 
PANT

SIMOD 
KUMAR

bansalsimod@g
mail.com

Commercial 
Suit

CS COMM. 
230/2024

PANGEA 
ENTERPRISE
S PRIVATE 
LIMITED VS 
PUNJAB 
PHARMACEU
TICALS

B.S.SHARM
A

advbijendra166
7@gmail.com

SH. VIKAS DHULL, 
DISTRICT JUDGE, 
COMMERCIAL COURT.

SOUTH-
WEST

Commericial 
Suit

CS 
(COMM)/233/2024

PUNJAB 
NATIONAL 
BANK Vs 
Nadeem Saifi

Sh. JAI 
BHAGWAN

singhjaibhagw
an6@gmail.co
m

Commericial 
Suit

CS 
(COMM)/231/2024

Charanpaaduk
a Industries 
Pvt Ltd Vs B S 
LAMBA

Sh.PREM 
GARG

premgarg.legal
@yahoo.com

Commericial 
Suit

CS 
(COMM)/223/2024

State Bank Of 
India Vs Uma   
Panwar

Sh. Harshit 
Gupta

hgupta466@gm
ail.com

Commericial 
Suit

CS 
(COMM)/224/2024

Sapphire 
Foods India 
Limited Vs 
Nirav 
Sachdeva Pro 
Of M/s Ace 
One Tech

Sh. Srishty 
Pandey

sc@juristrust.in
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47

613 15-04-2024 9999306881 06-04-2024

613 15-04-2024 9311020997 10.04.2024

613 09-04-2024 9999306881 05.04.2024

613 06-04-2024 8600910500 21.04.2024

613 04-04-2024 9312292558 30.03.2024

613 03-04-2024 9212372944 06.03.2024

613 03-04-2024 7011083814 27.03.2024

48 614 15.04.2024 9999132159 10.04.2024

614 16.04.2024 8570055155 09.04.2024

614 06.04.2024 9811028098 06.04.2024

614 02.04.2024 9999093893 22.03.2024

614 18.04.2024 9999093893 15.04.2024

614 EXECUTION 02-04-2024 9267948473 N/A

614 EXECUTION 27-04-2024 011-29846552 A/A

614 ARBITRATION 05-04-2024 8860604258 N/A

SH. VIKAS DHULL, 
DISTRICT JUDGE, 
COMMERCIAL COURT.

SOUTH-
WEST

Commericial 
Suit

CS 
(COMM)/207/2024

Puma Se Vs 
Ashok Kumar

Sh Navlin 
Swain

eludication.lega
l@outlook.com

Commericial 
Suit

CS 
(COMM)/212/2024

The Swami 
Dayanand 
Cooperative 
Group 
Housing 
Society 
Limited Vs Sh 
Rakesh Kumar 
And Anr

Ms. Shruti 
Sharma

adv.sharmashr
uti@gmail.com

Commericial 
Suit

CS 
(COMM)/202/2024

Michael Kors 
International 
Gmbh Vs 
Ashok Kumar

Sh. Navlin 
Swain

eludication.lega
l@outlook.com

Commericial 
Suit

CS 
(COMM)/199/2024

Icici Bank 
Limited Vs 
Sweta Singh

Sh. DHRUV  
JOSHI

office@triumph
legal.co.in

Commericial 
Suit

CS 
(COMM)/195/2024

Union Bank Of 
India Vs 
Reetika

Ms. Deepa 
Gupta

advocate.deepa.
gupta@gmail.c
om

Commericial 
Suit

CS 
(COMM)/194/2024

Genus Paper 
And Boards 
Limited Vs 
M/s Garg 
Enterprises

Ms. KM 
URMILA 
NEGI

nksaini@genus
paper.com

Commericial 
Suit

CS 
(COMM)/193/2024

Travel High 
Pvt Ltd Vs 
Vipin Jain

Sh. Brijesh 
Tiwari

brijesh.ramjas
@gmail.com

SH. AMIT BANSAL, 
DISTRICT JUDGE, 
COMMERCIAL COURT-03

SOUTH-
WEST

COMMERCIAL 
SUIT

CS (COMM) 
209/2024

STATE BANK 
OF INDIA VS 
MR. A. GIBIN 
KUMAR

MR. A.K. 
ROUT

AKROUTADVO
CATE@GMAIL.
COM

COMMERCIAL 
SUIT

CS (COMM) 
213/2024

DYNAMIC AIR 
AND SEA 
CARGO PVT 
LTD VS 
SPORTS 
MASTER 
INTERNATIO
NAL LLP

MR. 
ASHISH 
KUMAR 
DABAS

ASHISH.JURIS
T@GMAIL.CO
M

COUNTER 
CLAIM

COUNTER CLAIM 
13/2024

DINESH 
KUMAR 
BHASIN VS 
AMIR CHAND 
THAKRAL

MR. RAJIV 
KUMAR 
CHOUDHA
RY

EOFFICE@TEC
HLAW.IN

COMMERCIAL 
SUIT

CS(COMM) 
184/2024

PUMA SE VS 
BHAI JI T-
SHIRT WALE

MR. 
GAUTAM 
BHASIN 

ELUDICATION
.LEGAL@OUT
LOOK.COM

COMMERCIAL 
SUIT

CS(COMM) 
216/2024

SAMSONITE 
IP HOLDING 
VS ASHOK 
KUMAR

MR. 
GAUTAM 
BHASIN 

ELUDICATION
.LEGAL@OUT
LOOK.COM

Execution 
(Comm.)/56/2024

BANK OF 
MAHARASHT
RA Vs M/S 
BEAUTY 
MAKE OVER 
STUDIO

SH. 
YATENDER 
SHARMA

ADVYATENDE
R@GMAIL.CO
M

Execution 
(Comm.)/69/2024

HINDUSTAN 
UNILEVER 
LIMITED VS 
ANAND 
MARKETING

SH. RISHAB 
RAJ JAIN

RISHABRAJJA
IN@GMAIL.CO
M

ARB. A. 
(COMM.)/5/2024

ASHUTOSH 
YADAV VS 
PUNJAB 
NATIONAL 
BANK 
THROUGH 
ITS 
MANAGER

SH. VIKAS 
NAIN

VIKAS.NAIN@
LIVE.COM
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48

614 16-04-2024 8800607931 N/A

614 EXECUTION 08-04-2024 9811484409 N/A

614 08-04-2024 989919222 22.03.2024

614 15-04-2024 9811898399 30.08.2021

614 22-04-2024 9212190624 16.04.2024

614 22-04-2024 9873591509 14.03.2024

614 22-04-2024 N/A

614 24-04-2024 8851519396 16.04.2024

614 25-04-2024 19.04.2024

614 26-04-2024 30.08.2022

49 NIL

Total 558

SH. AMIT BANSAL, 
DISTRICT JUDGE, 
COMMERCIAL COURT-03

SOUTH-
WEST

COMMERCIAL 
SUIT

CS 
(COMM)/214/2024

CEOMA 
CONSULTING 
PRIVATE 
LIMITED VS 
STUP 
CONSULTANT
S PRIVATE 
LIMITED

SH. ASHISH 
NEGI

ADVOCATE.AS
HISHNEGI@O
UTLOOK.COM

Execution 
(Comm.)/60/2024

RANDSTAD 
INDIA 
PRIVATE 
LIMITED VS 
MAGNUM 
AVIATION 
PRIVATE 
LIMITED

SH. KAPIL 
MALIK

KMALIK@CON
DUCIVELEGAL
.COM

COMMERCIAL 
SUIT

CS 
(COMM)/200/2024

M/S GLOBAL 
DART 
LOGISTICS VS 
M/S NAMISH 
ADVERTISIN
G

NAVEEN 
ARUA

NAVEEN.ARYA
1@GMIAL.CO
M

COMMERCIAL 
SUIT

CS 
(COMM)/208/2024

ICICI BANK 
LIMITED VS 
MUKESH

SATISH 
KUMAR

MANISH@KLF
INDIA.COM

COMMERCIAL 
SUIT

CS 
(COMM)/225/2024

STATE BANK 
OF INDIA VS 
MAHESH

SUNIL 
SEHRAWAT

DELHILAWYE
RS76@YAHOO.
CO.IN

COMMERCIAL 
SUIT

CS 
(COMM)/226/2024

BANK OF 
MAHARASHT
RA VS BAWA 
ELECTRONIC
S

MS. 
SUNITA 

SUNITA_KASH
YAP60@YAHO
O.COM

COMMERCIAL 
SUIT

CS 
(COMM)/227/2024

M/S RAVI 
AND SINGH 
COMMUNICA
TION VS M/S 
IFORT 
TELNET 
SOLUTION 
PVT LTD

SH. 
AMAREND
RA KUMAR 
DUBEY

9599801188, 
8802637088

OUTSMARTAD
VOCATE@GM
AIL.COM

COMMERCIAL 
SUIT

CS 
(COMM)/232/2024

JAS 
FORWARDIN
G 
WORLDWIDE 
PVT LTD VS 
M/S TURBO 
MEGHA 
AIRWAYS PVT 
LTD

SH. 
SIDHANT 
AWASTHY

SIDHANT.AW
ASTHY@GMAI
L.COM

COMMERCIAL 
SUIT

CS 
(COMM)/234/2024

SIDDIQUI 
INTERIOR 
DESIGNERS 
AND 
DECORATORS 
THROUGH 
ITS PROP 
KAYUM 
SIDDIQUI VS 
POOJA SETIA

SH. ANIL 
PANWAR

9818266633, 
9971366633

PANWARASSO
CIATES@GMA
IL.COM

COMMERCIAL 
SUIT

CS 
(COMM)/236/2024

M/S GOOD 
HOUSE 
KEEPING VS 
DYNAMIC 
AURA LLP

SH. 
KULDEEP 
SINGH

9811390632, 
9810356507

MEETMEKUL
DIP@GMAIL.C
OM

SH. RAKESH PANDIT, 
DISTRICT JUDGE, 
COMMERCIAL COURT-03

SOUTH-
WEST


	Form-2

